List of cases where e-Payment of Court fees was made during the month of December-2022.

District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

SH. SANJEEV KUMAR|Central CS COMM-HICICI BANK VS [MANISH KUMAR|01.12.2022 [18.11.2022
IAGGARWAL, 2601/2022 BRIJBHUSHAN  |DEWAN
IDISTRICT JUDGE PRASAD
(COMMERCIAL
ICOURT)-01 2602/2022 [NITTU INEELAM KUMAR|01.12.2022 [27.09.2022
CREATIONS VSMALIK
[KAPOOR
BROTHERS
2603/2022 [[CICI BANK VSMANISH KUMAR|o1.12.2022 [18.11.2022

ANJU CHAUHAN [DEWAN

2610/2022 [RAJDHANI IGYANENDRA KUMAR02.12.2022 [29.11.2022
PAPERS LTD. VSGANGWAR
OLYMPIC CARDS

2613/2022 [[CICI VS REEMAISAGAR SHIVAM 02.12.2022 [20.11.2022
JAIN

2629/2022 [[CICI BANK VSISAGAR SHIVAM 03.12.2022 [20.11.2022
IVINOD

2636/2022 [[CICI BANK VSSAGAR SHIVAM 05.12.2022 [20.11.2022
JAMUMA PRASAD|
SHARMA

2639/2022 [ARUN KUMAR VSSSIDDHARTH 06.12.2022 [24.11.2022

KRF LIMITED AGGARWAL

2640/2022 VARUN PIPE VS[KAPIL DUA 06.12.2022 |02.12.2022
INAYAK
SANITATION

2649/2022 [NDIRA LOGGINGB.K SINGH 08.12.2022 [29.11.2022
VS SH. AMIR
KHAN

2653/2022 PRAVEEN KUMARISATENDRA KUMAR 09.12.2022 [24.11.2022

2 VS MCD

2664/2022 [[CICI BANK VSIC. PRAKASH 12.12.2022 [09.12.2022
IAZAD

2665/2022 [[CICI BANK VSMANISH KUMARf12.12.2022 |09.12.2022
DEVENDRA DEWAN
GUPTA

2666/2022 (GAUTAM GULATIARVIND KUMAR 12.12.2022 |09.12.2022
VS KRISHAN|

KUMAR




Case No. Petitioner NameAdvocate
VS Respondent
Name n

District

Registratio Payment o
Court Fees

2678/2022

INARENDER
BABBAR VS KKV
CHITS

RS CHAGGAR

14.12.2022

12.12.2022

2679/2022

ICICI BANK VS
IMOHD. MUKIM

ICHETNA BHALLA

14.12.2022

12.12.2022

2690/2022

SHRIRAM PISTON|
VS ASHOK KUMAR|

IAASTHA SHARMA

15.12.2022

14.12.2022

2691/2022

ICICI BANK VS
ANIMESH KUMAR

IMANISH
DEWAN

KUMAR|

15.12.2022

14.12.2022

2697/2022

DRIVIT
CONSTULTANCY
VS DRIVIT]
JAISWAL

IVIJAY MISHRA

16.12.2022

15.12.2022

2711/2022

PRAVEEN JAIN VS
PANKAJ JAIN

SUNIL GUPTA

10.12.2022

16.12.2022

2712/2022

STATE BANK OF
INDIA VS
FARHMAN ALI

RAJIV
THAKUR

KUMAR|

10.12.2022

16.12.2022

2713/2022

STATE BANK OF
INDIA VS RADHA|
IMOHAN SHARMA

RAJIV
THAKUR

KUMAR|

20.12.2022

10.12.2022

2714/2022

ASHA RAM &
SONS VS ASHISH
IAGGARWAL

SACHIN KUMAR JAIN

20.12.2022

19.12.2022

2715/2022

LEVIS VS ASHOK
KUMAR

AASTHA SHARMA

20.12.2022

19.12.2022

2725/2022

KINGFISHING VS
STERLINE BIO
REMEDIES

DAVINDER PAL KAUR

21.12.2022

20.12.2022

2726/2022

ICICI BANK VS
IMANOJ SINGH

DEEPAK KAUSHIK

21.12.2022

20.12.2022

2727/2022

CUBEX
INDUSTRIES

VS SHYAM|
INARATAN RAM

SAURABH
ALHUWALIA

SINGHj

21.12.2022

20.12.2022

2747/2022

PREM DUTT]
IARORA V§
SHEETAL ARORA

G.P. SINGH

23.12.2022

21.12.2022

2748/2022

FRANKOVERSEAS
VS SHIV GLITZZ
HOTELS

BHANU MOHAN

23.12.2022

21.12.2022




District

Case No. Petitioner NameAdvocate

2757/2022

VS Respondent
Name

ICICI BANK VS
INIZAM MALIK

SAGAR SHIVAM

Registratio Payment o
n Court Fees

24.12.2022 [23.12.2022

2758/2022

HERO
INVESTCORP
IASHOK KUMAR

V§

IAASTHA SHARMA

24.12.2022 [23.12.2022

SH. RAJNEESH]
IKUMAR GUPTA DJ
ICOMMERCIAL COURT,
THC

Central

CS
(COMM)/2
622/2022

ADIDAS AG Vg
ASHOK  KUMAR|
[UNKNOWN

IAASTHA SHARMA(P),

03-12-2022 |01-12-2022

CS
(COMM)/2
643/2022

STATE BANK OF
INDIA Vs RUP
SING PROP OF
IM/S MAHALAXMI
TRADING

VIJAY PRAKASH(P),

07-12-2022 ]02-12-2022

CS
(COMM)/2
663/2022

VARUN BAHL Vg
IMUNICIAPL

CORPORATION OF
DELHI

SATYENDRA  KUMAR|
SINGH(P),

12-12-2022 |06-12-2022

CS
(COMM)/2
686/2022

KHANNA TOOLS
COMPANY \E
KIRAN UDYOG
PVT LTD

IGARIMA GUPTA(P),

15-12-2022 |05-12-2022

CS
(COMM)/2
721/2022

M/S AR
ENTERPRISES Vs
MS AL  ALYAN|
TOURS AND
TRAVELS

MOHD
KHAN(P)

SULAIMAN]|

21-12-2022 [15-12-2022

CS
(COMM)/2
729/2022

ICICI BANK]
LIMITED Vs A §
CARGO PVT LTD

CHETNA BHALLA(P),

22-12-2022 |07-12-2022

CcS
(COMM)/2
734/2022

ICICI BANK Vs
[UTSAV GUPTA

ICHETNA BHALLA(P),

23-12-2022 [20-12-2022




District

Case No. Petitioner NameAdvocate

CS
(COMM)/2
755/2022

VS Respondent
Name

ICICI
SUDHA

BANK Vg

VIKAS CHOPRA (P)

Registratio Payment o
n Court Fees

24-12-2022

22-12-2022

ISH. ILLA RAWAT,
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT)-03,
[HAZARI
IDELHI

TIS|
COURT,

Central

CS(COMM)

2604/2022

ICICI BANK LTD.
V/S GULAB SINGH

SH. SATISH KUMAR

01.12.2022 | 18.11.2022

CS(COMM)
2605/2022

M/S UTSAV V/§
VIKAS GUPTA &
ANR.

IMS.
ICHOPRA

SANGEETA|

01.12.2022 | 07.11.2022

CS(COMM)
2611/2022

ICICI BANK LID.
V/S MOHD.
AZEEM

SH. VIKAS CHOPRA

02.12.2022 | 29.11.2022

CS(COMM)
2614/2022

ICICI BANK LTD.
V/S SAROJ YADAV

SH. VIKAS CHOPRA

03.12.2022 | 29.11.2022

CS(COMM)
2615/2022

S T T GLOBAL
DATA CENTRES
INDIA PVT. LTD.
V/S
IACCELETRADE
TECHNOLOGIES

SH. SATISH RAI

03.12.2022 | 28.10.2022

ICS(COMM)
2637/2022

[UMESH TYAGI V/S
IMUNICIPAL
CORPORATION OH
[DELHI

SH.
KHATRI

DEEPANSHU|

06.12.2022 | 23.11.2022

CS(COMM)
2644/2022

CANARA
V/S
GUPTA

BANK|
GAURAYV|

SH. ANSHUMAN|
SRIVASTAVA

07.12.2022 | 14.11.2022

CS(COMM)
2652/2022

JAI PRAKASH V/S
IMUNICIPAL
CORPORATION OH
DELHI

SH. SATYENDRA
KUMAR SINGH

00.12.2022 | 24.11.2022

CS(COMM)
2675/2022

JAWAHAR
VOHRA
THROUGH  POA|
RAJESH VOHRA
V/S RAJIV KUMAR

LAL}

SH. UDIT NAGAR

14.12.2022 | 05.05.2022




District

Case No. Petitioner NameAdvocate

CS(COMM)
2681/2022

VS Respondent
Name

[CICI BANK LTD.
V/S ASHOK
SHARMA

SH. SATISH KUMAR

Registratio Payment o
n Court Fees

15.12.2022 | 30.11.2022

ICS(COMM)
2703/2022

INDIAN BANK V/S
M/S D.K.
PRODUCTS &
ANR.

SH. AMITABH KRISHN

19.12.2022 | 13.12.2022

CS(COMM)
2704/2022

PARVEEN JAIN]
V/S PANKAJ JAIN

SH. SUNIL GUPTA

19.12.2022 | 12.12.2022

CS(COMM)
2705/2022

SH. DHEERAJ]
GABA V/S SH.
INARENDER
SHARMA

SH. VIKAS GUPTA

19.12.2022 | 06.12.2022

CS(COMM)
2706/2022

M/S SARDARI LA
& CO. V/S M/S A P
V REALTY LTD.

SH. ANIL SETHI

19.12.2022 | 30.11.2022

CS(COMM)
2716/2022

LEVI STRAUSS &
COMPANY V/S
ASHOK KUMAR

SH. PRAMOD KUMAR|
SINGH

20.12.2022 | 15.12.2022

CS(COMM)
2724/2022

B.K. INDUSTRIES
V/S JAI BHARAT
IAUTOMOBILES &
ORS.

SH. ARJUN SAWHNEY

21.12.2022 | 24.09.2022

CS(COMM)
2733/2022

SHWETA SHARMA|
V/S M/S DEVYANTI
FOOD
INDUSTRIES LTD.
& ANR.

SH.
ICHAHAR

SATYENDER|

22.12.2022 | 15.12.2022

ICS(COMM)
2741/2022

ICICI BANK LTD.
IV/S UTSAV GUPTA

IMS. CHETNA BHALLA

23.12.2022 | 20.12.2022

CS(COMM)
0742/2022

ICICI BANK LTD.
V/S HARKESH
GUPTA

IMS. CHETNA BHALLA

23.12.2022 | 20.12.2022




District

Case No. Petitioner NameAdvocate

CS(COMM)
2743/2022

VS Respondent
Name

PREM DUTT]
ARORA V/9
GAURAV ARORA &
ANR.

SH. G.P. SINGH

Registratio Payment o
n Court Fees

23.12.2022

N/A

ICS(COMM)
2749/2022

ICICI BANK LTD.
V/S MANISH
CHAUHAN

IMS. CHETNA BHALLA

24.12.2022 | 07.12.2022

CS(COMM)
2750/2022

[CICI BANK LID.
V/S CHIRAG
VERMA

IMS. CHETNA BHALLA

24.12.2022 | 07.12.2022

CS(COMM)
2751/2022

ICICI BANK LTD.
V/S SARTHAK

SH. VIKAS CHOPRA

24.12.2022 | 22.12.2022

CS(COMM)
2752/2022

ICICI BANK LTD.
V/S MOHD. AQIL

SH. VIKAS CHOPRA

24.12.2022 | 22.12.2022

IMS NISHA SAXENA,
[DISTRICT JUDGE,
ICOMMERCIAL
ICOURT-04

Central

CS
(COMM)
2607/2022

ZAFARUDDIN
PROP OF M/S
TIME INTERIO (I)
PVT LTD VS.
PACIFIC FIRE]
CONTROLS & ORS

IFARUKKH
IMOHAMMED TABISH

02-12-2022 [17-05-2022

CS
(COMM)
2612/2022

ANKUR GUPTA VS.
ARADHNA DEVI

HARISH GAUR

02-12-2022 [14-10-2022

CS
(COMM)
2606/2022

SK]
PVT]
M/S

M/S
EDUCATION
LTD VS.

[DEVNAGARI
EDUCARE PVT
LTD & OTHERS

LUV CHOJAR

01.12.2022 [14.11.2022




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

CS ICICI BANKICHETNA BHALLA 03.12.2022 [17.11.2022
(COMM) [LIMITED VS,
2616/2022 [RAHUL SINGH
OMP SHIKHA CHAWLA [SH. RAMESH KUMAR/03.12.2022 [10.11.2022
(COMM)- |VS. KOTAK [PAL
175/2022 [MAHINDRA

PRIME LTD.
CS ICICI BANK LTD.SH. MANISH DIWAN [03.12.2022 [18.11.2022
(COMM)- |VS. DEEKSHA|
2617/2022 [MISHRA
CS ICICI BANK LTD. [SH. VIKAS CHOPRA 03.12.2022 [20.11.2022
(COMM)- [VS. ROHIT RATHI
2618/2022
CS ICICI BANK Ltd.SH. VIKAS CHOPRA 03.12.2022 [20.11.2022
(COMM)- |VS. ANURAG
2619/2022 [DUBEY
CS ICICI BANK LTD.SH. VIKAS CHOPRA 03.12.2022 [20.11.2022
(COMM)- [VS. SHAMSHER|
2620/2022 [SINGH
CS ICICI BANK LTD. [SH. VIKAS CHOPRA 03.12.2022 [20.11.2022
(COMM)- |VS. RITU VOHRA

2625/2022




Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

District

CS ICICI BANK LTD.SH. VIKAS CHOPRA 03.12.2022 [20.11.2022
(COMM)- [VS. AJAY MEHRA
2626/2022
CS ICICI BANK LTD.SH. VIKAS CHOPRA 03.12.2022 [20.11.2022
(COMM)- [VS. GURJEET
2627/2022 [SINGH
CS IANAND ISH. SHANTANTU|06.12.2022 [25.11.2022
(COMM)- [ENTERPRISES VSJAWASTHI
2641/2022 [STYLE

FABINNOVATION

PVT. LTD. AND

Anrs.
CS [UMESH TYAGI VSDEEPANSHI KHATRI [06.12.2022 [05.12.2022
(COMM) [MCD AND ANR
2646/2022
CS SQUARE  PAPERINARENDER BHANDARIj07-12-2022 [25.11.2022
(COMM) [VS ROHAN PAPER|
2647/2022 JAND ORS
CS LAXMI RAKESH KUMAR 13.12.2022 |07.10.2022
(COMM) [PUBLICATIONS
2673/2022 [PVT LTD VS. USHA|

RANI JAIN




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

CS ICICI BANKIC. PRAKASH 13.12.2022 |04.07.2022
(COMM) [LIMITED VS.
2668/2022 [VINOD KADIYAN
CS ICICI BANKICS (COMM) 2669/2022 [13.12.2022 [04.07.2022
(COMM) [LIMITED
2669/2022 VS.REKHA SINGH
CS SHREE  AMBIKAICS (COMM) 2670/2022 [13.12.2022 [08.12.2022
(COMM) [MPEX VS. M/S
2670/2022 TREVANI

INTERNATIONAL

LTD
CS IM/S VARUN PIPESKAPIL DUA 14.12.2022 |02.12.2022
(COMM) |& INDUSTRIES VS|
2677/2022 M/S NAYAK

SANITATION PVT]

LTD & ORS
CS ICICI BANKSATISH KUMAR 15.12.2022 [30.11.2022
(COMM) [LIMITED VS.
2682/2022 [SAHIB
CS ICICI BANKSATISH KUMAR 15.12.2022 [30.11.2022
(COMM) [LIMITED VS.
2683/2022 JAGTAR SINGH
CS ICICI BANKSATISH KUMAR 15.12.2022 |30.11.2022
(COMM) [LIMITED VS,
2684/2022 JAGTAR SINGH




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

CS ICICI BANKSATISH KUMAR 15.12.2022
(COMM) [LIMITED VS. AJIT]
2685/2022 [PRATAP SINGH

30.11.2022

CS SBI V/S SMT.VIJAY PRAKASH 16.12.2022 |02.12.2022
(COMM) [SARIKA AND ANR

2698/2022

CS BANK OF INDIASH.VARUN SHARMA [17.12.22 05.12.2022
(COMM)- [VS. DILIP KUMAR

2701/2022

CS IM/S LEXUS[SH. M.R. JANGID 17.12.2022 |05.04.2021

(COMM)- |GRANITO  INDA|
2702/222 [LTD. VS. M/S
PRAYAAG TILE &
IAnrs.

CS RAJ KUMARJPRAVINDRA SHARMA [19.12.2022 [18-11-2022
(COMM)- [KAPOOR VS. SHIV|
2707/222 [TEXTILE

CS WELCOME SHOESVINEET TANEJA 19.12.2022
(COMM)- [PVT LTD VS,
2708/222 [KALSI FOTTWEAR

CS IM/S GARG{SH. SANCHIT JAIN 21.12.2022 [12.12.2022
(COMM)- [TRADING
2723/2022 CORPORATION
VS. M/S S.S|
CABLE
EQUIPMENTS
PVT. LTD.




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Date ofDate of e-
Registratio Payment o
n Court Fees

CS IM/S KBB NUTSPRAVEEN PAHUJA 21.12.2022 [14.12.2022
(COMM)- [PVT. LTD VS. M/S
2728/2022 [SHRI RAM
TRADERS & ORS
CS SIMBA TOYSSH. VIBHOR MATHUR [23.12.2022 [20.12.2022
(COMM)- [INDIA PVT. LTD.
2744/2022 [VS. NIPPON TOYS
INDUSTRIES &
ORS.
CS IANIL KUMAR|SH. DHEERAJ|23.12.2022 |08.12.2022
(COMM)- [BANSAL VS. M/SJAGWANI
2746/2022 [SHAKTI
CONSTRUCTION
IAND ORS.
CS IANIL KUMAR|SH. DHEERAJ|23.12.2022 |07.12.2022
(COMM)- [BANSAL VS M/SJAGWANI
2745/2022 BHARDWAJ
CONSTRUCTION
IAND Ors
CS KULVINDER SHRESTH JAIN 24.12.2022 [21.09.2022
(COMM)- [SINGH VS. SATYA|
2759/2022 [PRAKASH
SHARMA
CS C.B.S PUBLISHERSYOGENDRA 24.12.2022 [25.11.2022
(COMM)- [AND
2760/2022 [DISTRIBUTORS
IVS. BHUWAN|
GIROTRA A & ANR
SH. UMED SINGH|[Central CS COMM-M/S SAMUNDERNEELAM KUMARI01.12.2022 [ON LINE
IGREWAL DISTRICT] 2508/2022 [SAREE ~ CENTREMALIK
JUDGE (COMMERCIAL V/S M/S SHRI
ICOURT)-05 GURU KRIPA|
[TAXTILES®
IMISC  DJIAMIR AHMED V/SNot available 02.12.2022 |ON LINE
-743/2022 [FURAVAN ALI




District

Case No. Petitioner NameAdvocate

ICS COMM-
2608/2022

VS Respondent
Name

M/S BASHESHAR|
LALAMIT KR.V/S
ANTTA

AGGARWAL PROP.

INot available

Date ofDate of e-
Registratio Payment o
n Court Fees

02.12.2022 [ON LINE

[EX -
1330/2022

KAPIL DEV SUR]
V/S MCD

INot available

02.12.2022 |ON LINE

CS COMM-
2628/2022

INIKE INNOVATE]
CV V/S ASHOK KR,
[UNKNOWN

AASTHA SHARMA

03.12.2022 |ON LINE

EX.
COMM-
336/2022

BOMBAY
IMERCANTILE CO.
OPERATIVE BANK|
V/S ZAFARYAB
HUSSAIN

IMOHD. DANISH

03.12.2022 |ON LINE

EX.
ICOMM-

337/2022

M/S KOTAK
MAHINDRA

PRIME LTD. V/S
SHABNAM BAND

ROHIT BOHRA

03.12.2022 |ON LINE

CS COMM-
2630/2022

ICICI BANK LTD.
V/S
DHARMENDER
JOSHI

IMANISH KR. DEWAN

05.12.2022 |ON LINE

ICS COMM-
2631/2022

ICICI BANK LID.
V/S PRINCE

IMANISH KR. DEWAN

05.12.2022 |ON LINE

ICS COMM-
2632/2022

ICICI BANK LID.
V/S SHER|
MOHAMMAD

IMANISH KR. DEWAN

05.12.2022 |ON LINE

OMP(I)CO
IMM-
kh70/2022

GYAN
SHARMA
SACHIN
KHARBANDA

SWARUP
v/S

SUMER
KHANNA

NATH;

05.12.2022 |ON LINE

CS COMM-
2638/2022

ICICI BANK LTD.
V/S MOHMMAD)
SHABBIR

IC.PRAKASH

06.12.2022 [ON LINE

ICS COMM-
2645/2022

CANARA BANK|
V/S MR. UMESH
SINGH

ANKUR AGGARWAL

07.12.2022 |ON LINE

EX.
COMM-
344/2022

RAJENDER
KUMAR
IMALHOTRA  V/S
DARPAN JAIN

INot available

09.12.2022 |ON LINE




Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

District

ICS COMM-
2654/2022

ANTL KUMAR|
BANSAL v/
MUKESH YADAV

IDHEERAJ JAGWANI

12.12.2022

ON LINE

ICS COMM-
2655/2022

IMS RAJDHANT
PAPERS
CONVERTORS V/§
IMS OLYMPIC,
CARDS LTD.

GYANENDRA SWARUP
GANWAR

12.12.2022

ON LINE

CS COMM-
2656/2022

[CICI BANK LID.
V/S AISHI
MUKHARJEE

IMANISH
IDEWAN

KUMAR|

12.12.2022

ON LINE

ICS COMM-
2657/2022

ANIL KUMAR|
BANSAL

RANJEET
SINGH

PRATAP|

12.12.2022

ON LINE

ICS COMM-
2658/2022

IANIL
BANSAL
[KIRAN YADAV

KUMAR|
V/S

DHEERAJ JAGWANI

12.12.2022

ON LINE

CS COMM-
2671/2022

ICICI BANK LTD.
V/S SUNITA|
SINHA

ICHETNA BHALLA

13.12.2022

ON LINE

EX.
ICOMM-
346/2022

ICICI BANK LTD.
V/S SUMIT KOHLI

ISUNITA SINGH

13.12.2022

ON LINE

EX.
ICOMM-

347/2022

[CICI BANK LID.
V/S RAJU PRASAD

ISUNITA SINGH

13.12.2022

ON LINE

OMP
COMM-
181/2022

IMUKUL  KUMAR|
PUCHNANDA V/S

IM/S MONARCH
INETWORTH CAPITAL

14-12-2022

ON LINE

EX COMM-
1350/2022

ICICI BANK LTD
V/S

IMRAN KHAN

14-12-2022

ON LINE

EX COMM-
1351/2022

M/S BAJAJ
FINANCE V/S

ISANJAY
IMALLICK

KUMAR|

14-12-2022

ON LINE

EX COMM
352/2022

ICICI BANK LTD]
V/S

IMRAN KHAN

14-12-2022

ON LINE




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

EX COMM-HDFC BANK LTDJAI KUMAR 15-12-2022 |ON LINE
356/2022 [V/S

OMP(i)CO [DCB BANK LTDJSADAKAT ALI 15-12-2022 |ON LINE
IMM- V/S
179/2022

CS COMM-ICICI BANK LTDAURANGZEB KHAN 16-12-2022 |ON LINE
2694/2022 [V/S

ICS COMM-CANARA BANKM/S SATYAM BARTAN[16-12-2022 |ON LINE
2695/2022 [V/S BHANDAR

ICS COMM-ARUN KUMARM/S SHANKAR RAOj6-12-2022 |ON LINE
2696/2022 BHUTANI V/S IPAWAR SEAT CORNER

IMISC DJ-ICICI BANK LTD.Not available 17.12.2022 |ON LINE
776/2022 [V/S SUMIT GUPTA

ICS COMM-BANSAL INot available 17.12.2022 [ON LINE
2699/2022 [ELECTRICALSV/S

IVAKRATUNDA

IASSOCIATES AN
CS COMM-M/S SHREENot available 17.12.2022 |ON LINE

2700/2022 [AMBIKA  IMPEX|
LTD. VS. AKASH

GUPTA
EX. ICICI BANK LTD.Not available 18.12.2022 |ON LINE
COMM- [V/S SALMAN|

362/2022 (QURESHI

EX. AMBIT FINVESTNot available 18.12.2022 |ON LINE
COMM- |PVT. LTD. V/§
361/2022 |[KRISHNA
[ENTERPRIES

IMISC DJ-PUNJAB INot available 19.12.2022 |ON LINE
779/2022 [NATIONAL BANK]
V/S MEENAKASHI|

SAREE

EMPORIVM
IMISC DJ-{MANIK LALNot available 19.12.2022 |ON LINE
780/2022 [RAUTH V/S

KUMAR

IMANGLAM




District

Case No. Petitioner NameAdvocate

ICS COMM-
2719/2022

VS Respondent
Name

OUNJAB
BANK
RAVINDER
KUMAR ARORA

SINDH
v/

INot available

Date ofDate of e-
Registratio Payment o
n Court Fees

ON LINE

10.12.2022

EX COMM
1367/2022

KRISHNA
TRADING
COMPANY
HALIDRAM
SNACKS PVT. LTD.

V/S

KAPIL YADAV

22.12.2022 |ON LINE

CS COMM-
2732/2022

[CICI BANK LTD.
V/S
SHATRUGHAN
PRASAD

CHETNA BHALLA

22.12.2022 [ON LINE

ICS COMM-
2735/2022

ICICI BANK LTD.
V/S RAHUL
KUMAR

IDCHETNA BHALLA

23.12.2022 |ON LINE

ICS COMM-
2736/2022

ICIC BANK LTD.
VS.  HIMANSHU|
KIMNI

CHETNA BHALLA

23.12.2022 |ON LINE

CS COMM-
2737/2022

MS ABPAL
ELECTRICALS

PVT. LTD. V/S§
RUPESH SHARMA

HARSIT KHURANA

23.12.2022 |ON LINE

ICS COMM-
2738/2022

ICICI BANK LID.
V/S ABDULJ
MUNTAQUIM

ICHETNA BHALLA

23.12.2022 |ON LINE

ICS COMM-
2739/2022

ICICI BANK LTD.
V/S CHANDRESH
IMAHENDRU

CHETNA BHALLA

23.12.2022 |ON LINE

CS COMM-
2740/2022

RAKESH KAPOOR|
V/S SANJEEV|
PATNI

VAISHALI KAMRA

23.12.2022 |ON LINE

CS COMM-
2753/2022

VIMAL GOEL V/S
MUKESH SAINI

ISANJEEV KR.

24.12.2022 |ON LINE

ICS COMM-
2754/2022

[CICI BANK LID.
V/S DAKASH
ARORA

CHETNA BHALLA

24.12.2022 |ON LINE

EX. COMM]
— 373/2022

HDFC BANK LTD.
V/S SUDHIR DASH

IMANISHA BARUAH

24.12.2022 |ON LINE




SH. PARAMJIT SINGH,)
IDISTRICT
UUDGE(COMMERCIAL
)-06, CENTRAL

District

Central

Case No. Petitioner NameAdvocate
VS Respondent

2506/2022

Name

CS(COMM)|SCANDISC LLC VS

THE CUSTOM|
SHOP & ORS.

SHARVAN KR. BANSAL

Date

ofDate of e-

Registratio Payment o

n

01.12.2022

Court Fees

25.11.2022

2507/2022

CS(COMM)

VS MCD

PANKAJ  ARORASSATENDRA

KUMAR|
SINGH

01.12.2022

02.11.2022

2600/2022

CS(COMM)[S. AMRIK SINGH

VS
SINGH

JATINDER|

IGURMIT SINGH

01.12.2022

10.10.2022

2635/2022

CS(COMM)M/S AR. PAPER|

COMPANY VS M/S
OLYMPIC CARDS|
LTD.

G. S. GANGWAR

05.12.2022

01.12.2022

EX.
(COMM)
341/2022

M/S  HIVELOOP
CAPITAL PVT|
LTD. VS M/S
GENIX

CORPORATION

ARV CHAMBERS

06.12.2022

OMP(I)
COMM
K71/2022

TATA CAPITAL
FINANCIAL
SERVICES LTD.

S.P. RANA

06.12.2022

2642/2022

CS(COMM)M/S BASHESHAR|

LAL AMIT KUMAR
VS SANJAY|
KUMAR

JATIN AGGARWAL

06.12.2022

25.11.2022

OMP(COM
M)
176/2022

GURBAKSH
SINGH VS HDFC
BANK LTD.

ANIL KR. CHHABRA

07.12.2022

2648/2022

CS(COMM)|VIKAS

KUMAR|
IAGARWAL VS
SUNIL KR. DEVI
DAYAL BATRA

SHARAD MALHOTRA

08.12.2022

23.11.2022

2650/2022

CS(COMM)[UMESH TYAGI VS

IMCD & ANR.

DEEPANSHU KATRI

08.12.2022

05.12.2022

2667/2022

CS(COMM)[ICICI BANK LD. VS

SEVENDRA
SHARMA

C. PARKASH MAIL-

12.12.2022

20.05.2022

2672/2022

CS(COMM)RAKESH  GUPTA|

VS RJ PROJECTS
PVT. LTD.

ARAV KAPOOR

13.12.2022

15.11.2022




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

CS(COMM)|CORONA VINOD KUMAR 13.12.2022
2674/2022 REMEDIES  PVT,
LTD. VS VANDANA

30.11.2022

GUPTA
CS(COMM)MD. MURSALINISOHELA KHAN 14.12.2022 |07.12.2022
2676/2022 [VS WASID AHMED

GANAEI
CS(COMM)M/S SHREE JAINAANKIT GUPTA 15.12.2022 |09.12.2022

2680/2022RICE INDIA VS
IM/S NEMI CHAND
FATTEHCHAND
DUGGAD

OMP(I) IAAKASH BHASKAR KUMARf15.12.2022 |
COMM [EDUCATIONAL SHUKLA
178/2022 [SERVICE LTD. V§
C.RAVINDRAN
IANNAMALAT

EX. HDFC BANK LTD.SACHIN KATYAL 15.12.2022 |
(COMM) |[VS MD. KAMIL
357/2022

CS(COMM)|[ICICI BANK LTD.CHETNA BHALLA 16.12.2022 [25.11.22 &
2692/2022 [VS PRATAP| 02.12.2022
BHADANA

IMISC DJIDCB BANK LTD.BIPIN KUMARf17.12.2022 |-
777/2022 [VS SIRAJ SHARMA

EX. IM/S BAJAJIPRAVESH DUHAN 17.12.2022 |
(COMM) [FINANCE LTD. V§|
359/2022 |[SUPER WIRE
[DRAWING

CS(COMM)[ICICI BANK LTD.[SATISH KUMAR 10.12.2022 [30.11.2022
2709/2022 [VS MANIK
SISODIA

CS(COMM)[ICICI BANK VSISATISH KUMAR 19.12.2022 [30.11.2022
2710/2022 [PARAS RAM

CS(COMM)M/S ASKIPRAMOD KR. SINGH  [20.12.2022 [17.12.2022
2717/2022 AUTOMOTIVE
PVT. LTD. VS
IASHOK KUMAR

CS(COMM)|ASHOK GUPTA VS|VIVEK GUPTA 20.12.2022 [20.12.2022
2718/2022 [SURESH CHAND
GUPTA




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Registratio Payment o

n

Court Fees

ICS(COMM)|[KAMAL GOEL VSSURINDER JAIN 22.12.2022 |06.12.2022
2730/2022 [ESHANK JAIN
OMP(I) DCB BANK LTD.JANISH BHOLA 21.12.2022 [21.12.2022
ICOMM VS MD. ARIF
181/2022
OMP(I) [DCB BANK LTD./ANISH BHOLA 21.12.2022 [21.12.2022
ICOMM VS DILSHAD
n82/2022
OMP(I) DCB BANK LTD.|ANISH BHOLA 21.12.2022 [21.12.2022
ICOMM VS RAMESH LAL
n83/2022 [SHARMA
ICS(COMM)[B.K. INDUSTRIESARJUN SAWHNEY 02.12.2022 [24.09.2022
2731/2022 [VS SANDHYA
TRADINGS & ORS.
IMS. KAVERI BAWEJA ,Central INIL
IDISTRICT JUDGE,
ICOMMERCIAL COURT-
07
SH. DINESH BHATT ,West CS CANARA BANK VSICHITRA 02-12-2022 [22-11-2022
IDJ (COMMERCIAL (COMM)/9 [SONIKA VOHRA |[MALHOTRA(P),
ICOURT)-01 54/2022
CS INTEGRAL BHANU MOHAN(P), 02-12-2022 |05-11-2022
(COMM)/9 [INTERNATIONALS
50/2022 [THROUGH ITS]
PROPRIETOR
INIKHIL. JUNEJA
Vs M/S UMC
CS CANARA BANK VSICHITRA 02-12-2022 [22-11-2022
(COMM)/9 [M/S WASIM BEGMALHOTRA(P),
52/2022 |JEANS
CS CANARA BANK VSICHITRA 02-12-2022 [22-11-2022
(COMM)/9M/S SAI  ANNMALHOTRA(P),
53/2022  [KUTIR
CS [HOUSING RAJIV KUMAR|03-12-2022 [15-06-2022
(COMM)/9 DEVELOPMENT [TRIVEDI(P),
51/2022  [FINANCE
CORPORATION
LIMITED Vs

APNA




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o
Name n Court Fees

CS IM/S  WINSTROLRAJESH KUMAR|05-12-2022
(COMM)/9 [PETROCHEMICAL [RAI(P),
56/2022 [PVT LTD Vs M/S
OOMS POLYMER

15-07-2022

IMODIFIED
ITUMEN PVT]
CS IVIBHAS BHUTANIPUNEET 07-12-2022 [28-11-2022

(COMM)/9 [PROPRIETOR OFBHARDWAJ(P),
62/2022 [ZANA
INTERNATIONAL
Vs ASHOK KUMAR|
ROPRIETOR OF
CS IADIDAS AG VSAASTHA SHARMA(P), [07-12-2022 |03-12-2022
(COMM)/9|ASHOK  KUMAR]
63/2022 [UNKNOWN

CS RISHI PALINDER SINGH|07-12-2022 [28-11-2022
(COMM)/9 SHARMA VSADHIKARI(P),
64/2022 [BRIJESH KUMAR|
SHARMA
IMANAGING
IRECTOR
CS IM/S HAIRJASPREET SINGH[13-12-2022 |07-12-2022

(COMM)/9 [MASTERS SALON[KAPUR(P),
69/2022 [PVT LTD V5|
SAMITA WASANDI

CS IM/S VIDYA SAGAR[SHANTNU 15-12-2022 [05-07-2022
(COMM)/9 [FOODS PVT LTDAGGARWAL(P),
74/2022  |Vs JITHENDRA|
JAGANNATH
SHETTY

CS PUNJAB AVADHESH KUMAR[16-12-2022 [12-10-2022
(COMM)/9 [NATIONAL BANKSHAKYA(P),
76/2022  |Vs M/S VRS
TRADERS

THROUGH ITS]
ROPRIETOR MS
CS IM/S MRB STEELLAKSHAY KUMAR(P), [16-12-2022 |06-12-2022
(COMM)/9 [NDUSTRIES Vs
77/2022  [M/S SIVA SAJ

ENGINEERING

WORKS AND]

PARES
CS INDIAN IMUNISH CHANDER|17-12-2022 |06-12-2022
(COMM)/9 |[OVERSEAS BANKJOSHI(P),
81/2022 |Vs JITENDER

IMINOCHA @

PROP OF MS SHRI|

Al OVERSEAS]
CS IM/S SUDHIRMANI BHUSHAN|17-12-2022 [19-11-2022
(COMM)/9 TRADERS Vs M/SKUMAR(P),
80/2022 [BHARAT TIMBER|
IAND PLYWOOD




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Registratio Payment o

n

Court Fees

CS [DENTSPLY INDIA[Vishwendra Verma(P), [19-12-2022 [14-12-2022
(COMM)/9[PVT  LTD Vs
82/2022 |[AMRUTHA

DENTAL PVT LTD
CS SHREE KRISHNAARCHIT SINGHAL(P), [19-12-2022 [12-12-2022
(COMM)/9 [POLYMERS P LTD
83/2022 Vs 4 MANN]|

INDUSTRIES P

LTD
CS SHRI VIJAY|NITIN NAYYAR(P), 20-12-2022 |06-12-2022
(COMM)/9 DEEPAK  ARORA|
84/2022 Vs VECTOR

PROJECTS INDIA|

PVT LTD
CS DENTSPLY INDIA[Vishwendra Verma(P), [20-12-2022 [14-12-2022
(COMM)/9 [PVT LTD Vs MR M|
88/2022 |S DIWAN
CS CHANAKYA rakesh khera(P), 20-12-2022 [11-11-2022
(COMM)/9 PHARMA V5
87/2022 [CAMUS BIOTECH

PVT LTD AND ORS
CS LAVA RAKESH KUMAR(P), [20-12-2022 [15-12-2022
(COMM)/9 [INTERNATIONAL
86/2022 [LIMITED Vg

IASHOK KUMAR]

JOHN DOE
CS CHASER LALIT KUMAR[]20-12-2022 [18-10-2022
(COMM)/9 [FINANCIAL IGUPTA(P),
85/2022  |SERVICES PVT]

LTD Vs MRS

RITIKA GULATI
CS SHRI VINODMUKESH 21-12-2022 [19-12-2022
(COMM)/9 [KUMAR  GUPTAIAGGARWAL(P),
02/2022 [PROPRIETOR OF

SHRI BALAJ]

ELECTRICALS V5|

/S GS

CS DEEPAK SURI VSPRABHJOT KAUR(P), [21-12-2022 [30-11-2022
(COMM)/9 THE CIRCUS]
01/2022  [ENTERTAINMENT

PVT LTD
CS ORIENT BELIJANSHUJ DHINGRA(P), [22-12-2022 [22-04-2022
(COMM)/9 [LIMITED Vs MS
06/2022 [ABHILASHA

SINGH




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Registratio Payment o

n

Court Fees

CS THROUGH  ANILJRAVIN RAO(P), 02-12-2022 |02-12-2022
(COMM)/9 [SAHNI KARTA Vs
05/2022 [THROUGH
DIRECTORS AR
CS CANARA BANK VsSUBHASH KUMAR[]22-12-2022 [14-12-2022
(COMM)/9 ANURAG UHA(P),
04/2022 [BHASKAR
CS STATE BANK OFSUNIL SEHRAWAT(P), [22-12-2022 [15-12-2022
(COMM)/9 [[INDIA V§
03/2022 [INDRAJEET
KUMAR
CS (OSSIYAMAA IYOGESH KUMAR(P), [22-12-2022 [07-11-2022
(COMM)/9 TIMBER Vs
08/2022 |BHARTI TIMBER
CS (OSSIYAMAA IYOGESH KUMAR(P), [22-12-2022 [07-11-2022
(COMM)/9 TIMBER Vg
07/2022 |[ANAND PLYWOOD
STORE
o [MS. HEMANIWest ICS/COM APPALON IKETAN MADAN 05.12.2022(03.12.2022
IMALHOTRA, IM/955/20[OVERSEAS VS.
IDISTRICT JUDGE 22 RAVINDER
(COMMERCIAL SINGH
ICOURT)-02
ICS/COM [ADDIDAS AG VS.PRAMOD KUMAR(06.12.2022" 03.12.2022
[M/957/20 ASHOK KUMAR [SINGH
22
ICS/COM [CANARA BANKICHITRA MALHOTRA [07.12.2022 [28.11.2022
IM/961/20 [VS. TRIDEEP,
22 [KUMAR
10 SH. ANURAG JAIN/ZNEW [ STANDARD IVIKASH KUMAR(P), 01-12-2022 |03.02.2020
IDISTRICT JUDGEDELHI CHARTERED
(COMMERCIAL BANK Vs MR
ICOURT)-01 GURVINDER
SINGH CHATWAL



http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php

Case No. Petitioner NameAdvocate

VS Respondent
Name

HOSCIV
IMANAGEMENT
SERVICES Vs L
IAND T
CONSTRUCTIONS
LTD

UYOTI SINHA(P),

Date

ofDate of e-

Registratio Payment o
Court Fees

n

02-12-2022

02.12.2022

OMP
(COMM.)/1
69/2022

UNION OF INDIA
Vs M/S DHEERAJ
SINGH AND|
COMPANY

ARVIND GUPTA

01.12.2022

22.11.2022

CS
(COMM.)/5|
k7/2022

INTERGLOBE
TECHNOLOGY
QUOTIENT  PVT]
LTD Vs ANTILOG
VACATIONS PVT]
LTD

RADHA BANSOD

05.12.2022

06.06.2022

PUMA  SE
ASHOK KUMAR

Vs

SHASHI PRATAP OJHA

09-12-2022

17.11.2022

IMS PARUL JAIN|
Vs RELIANCE
GENERAL
INSURANCE
LTD

CO|

IAMIT SHARMA(P),

13-12-2022

02.12.2022

PUNJAB
INATIONAL BANK
Vs VIKRAM BAWA
SOLE PROP OF MS
CLASSIC ELECTRO
SYSTEMS

CHANCHAL KUMAR(P),

10-12-2022

17.11.2022,
10.11.2022



http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php

Date ofDate of e-
Registratio Payment o
Court Fees

Case No. Petitioner NameAdvocate
VS Respondent
Name n

District

GURUDAYAL AND|
SONS
(PARTNERSHIP
FIRM) Vs SARA
PRINTING  AND|
ADVERTISING
(PARTNERSHIP
FIRM)

ARCHIT SINGHAL(P),

20-12-2022

12.12.2022

ADITYA BIRLA
FINANCE LTD Vs
[HOOVER
SERVICES
PRIVATE LIMITED

IOJASVI SHARMA(P),

20-12-2022

03.12.2022

ADITYA

FINANCE
LIMITED \E
ARDEE HOUSING
PRIVATE LIMITED

BIRLA|

OJASVI SHARMA(P),

20-12-2022

03.12.2022

PUMA SE Vs
ASHOK KUMAR

Shashi Pratap Ojha(P),

21-12-2022

16.12.2022

HEADWORD
PUBLISHING
COMPANY
LTD Vs
DEB ROY

PVT]
MANOJ|

SHRESHTH JAIN(P),

22-12-2022

26.11.2022

WINGS
PHARMACEUTICA
LS PVI LTD Vs
INUKIND
HEALTHCARE
PVT LTD

SACHIN GUPTA(P),

22-12-2022

20.12.2022



http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
http://10.199.48.2/swecourtis/querybuilder/r_query_generate.php
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District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

SH. GURVINDER PALINEW CS LEAGUE ISH. RAHUL BINDAL 01.12.2022 |04.11.2022
SINGH, DISTRICTIDELHI (COMM.) [RUNNERS
JUDGE (COMMERCIAL] 040/2022 |ADVISORY,
ICOURT)-02 THROUGH ITS]

SOLE

PROPRIETOR

[KAMAT., BRHANOQT]

CS SOOD AND SOOD|SH. ASHISH GARG 01.12.2022 |03.03.2022

(COMM.) [BUILDERS
941/2022 [THROUGH MD A P
SOOD Vs ABHAY|
KUMAR JHA

CS INCM INDIA LTD{SH. SUMIT KR|05.12.2022 [01.12.2022
(COMM.) [Vs CIMC AIRSHUKLA
044/2022 [MARREL SAS

CS JAY ENN|SH. SUDRESH AKSHAY [06.12.2022 [22.07.2022
(COMM.) [ENTERPRISES ISAIN
045/2022 [PVT LTD \E
IMAHESH VERMA

OMP IMEIDEN T AND DRUCHIR BISARIA 07.12.2022 [28.11.2022
(COMM.) [INDIA LIMITED
172/2022 [FORMERLY
PRIME MEIDEN|
LIMITED Vs PCI|
LIMITED

CS IYES BANK LTD VsSH. SACHIN KUMAR[6.12.2022 [09.12.2022
(COMM.) [ASHISH CARGO[LOHIA
072/2022 [AGENCY

OMP IM/S PAVITRASH. ASHUTOSH GHADE[|20.12.2022 [01.12.2022
(COMM.) |GOSWAMI Vs M/S.
176/2022 [INDIAN RAILWAY|
CATERING  AND|
TOURISM  CORP|
LTD

CS IADITYA BIRLAMR. OJASHVI SHARMA [20.12.2022 |03.12.2022
(COMM.) [FINANCE LTD Vs
080/2022 [GUJRAL ESTATES
PRIVATE LIMITED

CS IADITYA BIRLAMR. OJASHVI SHARMA [20.12.2022 |03.12.2022
(COMM.) [FINANCE LTD Vs
081/2022 [GUJRAL ESTATES
PRIVATE LIMITED




Date ofDate of e-
Registratio Payment o
Court Fees

Petitioner NameAdvocate
VS Respondent
Name n

Case No.

District

CS IADITYA BIRLAMR. OJASHVI SHARMA [20.12.2022 |03.12.2022
(COMM.) [FINANCE LTD Vj
082/2022 |ARDEE HOUSING;
PRIVATE LIMITED
CS STATE BANK OFSH. VARUN CHANDIOK[]21.12.2022 [16.12.2022
(COMM.) [INDIA Vs
083/2022 [FARAKAT
KURAISHI
OMP ROCKY PAWAR VsSH. K LENIN VINOBER [21.12.2022 |08.12.2022
(COMM.) [KOTAK
177/2022 |[SECURITIES LTD
CS IWINGS ISH. SACHIN GUPTA 22.12.2022 [20.12.2022
(COMM.) [PHARMACEUTICA
087/2022 [LS PVT. LTD. VS.
GENFORD DRUGS]
PVT. LTD.
CS IWINGS ISH. SACHIN GUPTA 22.12.2022 [20.12.2022
(COMM.) [PHARMACEUTICA
088/2022 [LS PVT. LTD. VS.
CARE
FORMULATION
LABS PVT. LTD.
FOR 22 12 2022
CS PUNJAB SH. DINESH CHANDj24.12.2022 [15.11.2022
(COMM.) [NATIONAL BANKTRIPATHI
095/2022 ([Vs ANITA|
JAISWAL
12 [SH. SANJIV JAIN,NEW CS PEARL ISUSHIL SHUKLA(P), |06-12-2022 [14-11-2022
IDISTRICT JUDGEDELHI (COMM)/9 INTERNATIONAL
(COMMERCIAL h6/2022 [SERVICES
ICOURT)-03 PRIVATE LIMITED]
Vs SAHIBJI
CS CANARA BANK VsSUSHIL KUMAR RAI(P),06-12-2022 [14-11-2022
(COMM)/9 MUKESH KUMAR
k7/2022
CS COLONEL IMohit Seth(P), 07-12-2022 [17-11-2022
(COMM)/9 [AMARVIR SINGH
18/2022 |Vs LINK
PERSONNEL
INTERNATIONAL
CS PUMA SE VsiShashi Pratap Ojha(P), [09-12-2022 [06-12-2022
(COMM)/9 ASHOK KUMAR

53/2022




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

ICS PUMA SE VsiShashi Pratap Ojha(P), [09-12-2022 |06-12-2022
(COMM)/9 ASHOK KUMAR

54/2022

ICS BATA INDIAShashi Pratap Ojha(P), [12-12-2022 [08-12-2022
(COMM)/9 [LIMITED Vs

59/2022  [STRIKER
INDUSTRIES PVT]

LTD
CS INDOGULF Gayanendra Swarupft5-12-2022 |07-12-2022
(COMM)/9 |CROPSCIENCES |Gangwar(P),
71/2022  [LTD Vs
CATABATIC
AUTOMATION
ICS IWINGS ISACHIN GUPTA(P), 17-12-2022 |08-12-2022

(COMM)/9 PHARMACEUTICA
73/2022 [LS PVT LTD Vs

LABORATE
PHARMECEUTICA
ICS PUMA SE VsiShashi Pratap Ojha(P), [21-12-2022 [16-12-2022
(COMM)/9 ASHOK KUMAR
84/2022
CS PUMA SE VsiShashi Pratap Ojha(P), [21-12-2022 [16-12-2022
(COMM)/9 ASHOK KUMAR
85/2022
CS CHANDER KANTADHARMENDRA SINGH]22-12-2022 [14-12-2022
(COMM)/9 [Vs KK[PAL(P),
92/2022 |MANAGEMENT
IAND
ENGINEERING
ICS IABSOLUTE IAmar(P), 22-12-2022 [20-12-2022

(COMM)/9 BARBECUE
03/2022 [PRIVATE LIMITED
Vs RABINDRA|
INATH REKHI AND
CS IWINGS ISACHIN GUPTA(P), 22-12-2022 [20-12-2022
(COMM)/9 PHARMACEUTICA
91/2022 [LS PVT LTD Vg
IAUSTRO LABS
LIMITED

CS PUNJAB IDINESH CHANDRA[24-12-2022 [20-12-2022
(COMM)/9 NATIONAL BANKTRIPATHI(P),
04/2022 [Vs ROOPDEEP

13 [SH. PREM KUMARSOUTH INTL
BHARTWAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01




Case No. Petitioner NameAdvocate
VS Respondent
Name

District

Registratio Payment o
n Court Fees

14 [SH. VINAY KUMAR ICS(COMM. [FFCO-MC CROP |[SHUBAM SAIGAL
IKHANNA, dISTRICT] 684/2022 [SCIENCE PRIVATE
JUDGE(COMMERCIAL LIMITED VS SRI
COURT)-03 LAKSHMI 05.12.2022 28-11.2022
GANPATHI
PESTICIDES
ICS(COMM. |ASHOK KUMAR |AISHWARYE VERMA
691/2022 JAIN VS MAYA
SHEEL RETAIL
INDIA LTD. AND 06.12.2022 25.11.2022
ORS.
ICS(COMM. [CANARA BANK VS [KRISHAN KUMAR
724/2022 [M/S.
IAMARANAND
IAND SONS AND 23.12.2022 18.11.2022
IANR.
15 [SH. SANJEEV|South INTL
IAGGARWAL
16 |[SH. MUKESH KUMAR[South INIL
IGUPTA
17 [SH. RAJEEV BANSAL,SOUTH- INTL
IDISTRICT JUDGEEAST
(COMMERCIAL)-01
18 [MS. VINEETA GOYAL,SOUTH- ICS 5M F AND GMANU SETH(P), 05-12-2022 [18-10-2022
IDISTRICT JUDGEEAST (COMM)/1 TRADING
(COMMERCIAL 175/2022 [PRIVATE LIMITED
ICOURT)-02 Vs JUBILEE]
PROJECT
ICS CANARA BANK VSJEEWAN PARKASH|22-12-2022 [06-12-2022
(COMM)/1 MRS KIRAN|GUPTA(P),
229/2022 [KESHAN
ICS IM/S ABHISHEK [MS BABITA(P), 15-12-2022 |05-12-2022
(COMM)/1 [SALES
203/2022 [CORPORATION
THROUGH ITS|
AUTHORISED
ICS STATE BANK OFDHARMENDRA 15-12-2022 (09-12-2022
(COMM)/1 [INDIA Vs AM IT|SINGH(P),
202/2022 [KUMAR




District

Case No. Petitioner NameAdvocate

CS
(COMM)/1
201/2022

VS Respondent
Name

STATE BANK O
INDIA Vs VIJAY

DHARMENDRA
SINGH(P),

Date ofDate of e-
Registratio Payment o
n Court Fees

15-12-2022 |09-12-2022

CS
(COMM)/1
217/2022

SOUND  SYSTEM
Vs M/S KRISHNA|
GALAXY

IM/S WELCOME DJHARISH CHANDRA(P),

10-12-2022 |09-12-2022

CS
(COMM)/1
205/2022

LIMITED
IMODE
ADVERTISING
AND MARKETING

Vs

SOUTH ASIA FMMONAHORAN V.V.(P),

16-12-2022 [08-12-2022

CS
(COMM)/1
204/2022

SPJ
PRIVATE LIMITED
Vs A L NOOR|
EXPORTS

CARGO|Aryan Arora(P),

16-12-2022 |08-09-2022

CS
(COMM)/1
227/2022

CRYSTAL
LIMITED \E
BISWANATH DAS

HUESVIPIN(P),

22-12-2022 |06-12-2022

CS
(COMM)/1
216/2022

AVYA
IAND
PRIVATE LIMITED
Vs HYUNDAI
IMERCHANT

HEALTH|

IMAYANK

FITNESSMEHANDRU(P),

10-12-2022 |04-11-2022

CS
(COMM)/1
222 /2022

HETTICH
PVT LTD Vs M/S
SALASAR
PLYWOOD
HARDWARE

AND

INDIARUPAM KUMARI(P),

20-12-2022 [19-12-2022

CS
(COMM)/1
230/2022

CANARA
FORMER
SYNDICATE BANK]
Vs M/S RUDRA
EXPERIENCES

BANKIASHUTOSH

KUMAR]
SINGH(P),

22-12-2022 |02-12-2022

CS
(COMM)/1
226/2022

IVIKAS
PUBLISHING
HOUSE PVT LTD
Vs DIRECTORATE
OF DISTANCE

AMIT TYAGI

122-12-2022 [19-12-2022

CS
(COMM)/1
228 /2022

CANARA BANK Vs
RAVI SHARMA|
IAND ORS

IJESHU CHAUDHARY(P),

22-12-2022 [19-12-2022

CS
(COMM/12
32/2022

PRAVEEN
SHARMA

CANARA BANK VSISANJEEV CHOPRA

23-12-2022 [16-12-2022

CS
(COMM/12
33/2022

CANARA BANK VS
SHASHI
SRIVASTAVA

SANJEEV CHOPRA

23-12-2022 |20-12-2022




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

CS SATISH SHARMAK.K. MAVAI 23-12-2022
(COMM)/1 |VS T HE
234/2022 |COMMISSIONER

13-12-2022

OF MCD
19 [SH. AJAY KUMARSOUTH- ICS VEENA DEVIPRAKHAR DIXIT(P), 02-12-2022 [28.11.2022
JAIN EAST (COMM)/1 THROUGH POA|

168/2022 [HOLDER AMIT|
IVARSHNEY Vs
SCANDIA

CS STATE BANK OFVARUN CHANDIOK(P), [03-12-2022 |01.12.2022
(COMM)/1 [INDIA Vs
170/2022 [AMAR DEEP KAUR
SOLE
PROPRIETOR OF
ICS SIDHARTH VISHAL BHARDWAJ(P),J05-12-2022 [24.11.2022
(COMM)/1 BHARDWAJ Vs
172/2022 [LALA RAM VERMA|

ICS IM/S FINE VIBES|Chetan Roy(P), 13-12-2022 |05.12.2022
(COMM)/1 [SERVICES PVT)
192/2022 [LTD Vs

IM/S AIVOKS
[TECHNOLOGIES
CS IM/S BILANDER[Deepak Kumar20-12-2022 [17.12.2022

(COMM)/1 [LOGISTICS PVTMishra(P),
219/2022 [LTD Vs

IMS CELINE SHIBU|
PROPRIETOR OH
CS IM/S METRIX[RAJIV TYAGI(P), 20-12-2022 (07.12.2022
(COMM)/1 RESEARCH  AND|
218/2022 |ANALYTICS
PRIVATE LIMITED
Vs SHRI VINEET]
ICS BHUPINDER ABHAY MAHAJAN(P), [23-12-2022 [07.10.2022
(COMM)/1 [SINGH SETHI Vs
235/2022 [SANTOSH

20 [MS. ANU GROVERSOUTH- CS STATE BANK OFDHARMENDER SINGH [01-12-2022 [14-11-2022
IBALIGA EAST (COMM)/1 INDIA Vs
167/2022 [KAMLESH

CS IM/S D N TEXTILEBISHWAJIT KUMAR|05-12-2022 [26-11-2022
(COMM)/1 THROUGH NAVINSAHI
174/2022 |[KUMAR AND ORS]
Vs EPIC BRANDS
PRIVATE LIMITED
EXECUTIOAXIS FINANCEABHISHEK KUMARJ07-12-2022 |-----
IN LTD Vs GAJVISINGH
(COMM)/3 MEENA
29/2022

CS BANK OF BARODAIABHINDRA 08-12-2022 [17-10-2022
(COMM)/1 [Vs JAYAMAHESHWARI
185/2022 |CREATION




Date ofDate of e-
Registratio Payment o
Court Fees

Case No. Petitioner NameAdvocate
VS Respondent
Name n

District

CS
(COMM)/1
187/2022

ARDOUR
DISTRIBUTION
AND SERVICES V5|
IVIJAY MEHTA|
PROP _OF M/S

ARUN CHHADHA

09-12-2022

26-11-2022

CS
(COMM)/1
188/2022

LENSKART
SOLUTION PVT]
LTD Vs i
LENSKART

BAJAJ AND
IASSOCIATES

BAJAJ

00-12-2022

05-12-2022

CS
(COMM)/1
189/2022

PD YADAV PROP|
IM/S POLYCONES
Vs M/S
[KAMDHENU
CEMENT G

IM HUSSAIN

09-12-2022

05-12-2022

CS
(COMM)/1
191/2022

HARI KRISHAN Vs
T R SAWHNEY]
IMOTERS PVT LTD

ALOK TRIPATHI

12-12-2022

30-11-2022

CS
(COMM)/1
193/2022

M/S
EMPORIUM
M/S

IMPEX

ZIP|
Vs
KALRA|

AMIT SHARMA

13-12-2022

28-03-2022

CS
(COMM)/1
109/2022

WRAPWELL
PACKAGING
PRIVATE LIMITED
Vs M S KUWER|
INDUSTRIES

ANJANEYA MISHRA

14-12-2022

09-12-2022

EXECUTIO
IN
(COMM)/3
36/2022

HDFC BANK LTD
Vs SWEEKAR|
SHARMA

SANJEEV PATHAK

14-12-2022

EXECUTIO
IN
(COMM)/3
137/2022

HDFC BANK LTD
Vs MOHAMMAD
IAMJAD

SANJEEV PATHAK

14-12-2022

EXECUTIO
IN
(COMM)/3
h1/2022

M/S BAJAJ]
FINANCE LTD Vs
AAROHI ~ INFO
SOLUTION

PRAVESH DUHAN

17-12-2022

EXECUTIO
IN
(COMM)/3
10/2022

BAJAJ
LIMITED
BIJAYALAXMI
CHOUDHARY

FINANCE]
Vs

PRAVESH DUHAN

17-12-2022

CS
(COMM)/1
214/2022

RANBIR S|
SOROUT

PROPRIETOR OH
IM/S TRIDENT]
INDUSTRIAL

BRIJENDER
DHULL

SINGH]

17-12-2022

10-10-2022

OMP
(COMM)/6
6/2022

IM/S HOPEBERRY]
IDIAGNOSTICS
IAND
HEALTHCARE LLP

V'S SHARMA

Vs MALTI BAGRI

17-12-2022

02-12-2022




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Date ofDate of e-
Registratio Payment o
n Court Fees

OMP (DIPRADEEP ISUSHIL SHUKLA 19-12-2022 |---—--
(COMM)/1 CHADHA Vs
31/2022 [ROYALGOLF LINK
CITY PROJECTS
PVT LTD
OMP IM/S PARIMALASAKET GOGIA 20-12-2022 |30-11-2022
(COMM)/6 ENTERPRISES
0/2022 IAND ORS Vs M/S D
R JOHNS LAB
HEALTHCARE
CS THE JAMMU AND HOT SERVIE LEGALj21-12-2022 [02-11-2022
(COMM)/1 [KASHMIR BANKPROFESSIONAL
231/2022 [LTD Vs NASEER|
IAHMAD MISGAR
ICS THE JAMMU AND [ROHIT SINGH 21-12-2022 |02-11-2022
(COMM)/1 [KASHMIR BANK]
224/2022 [LTD Vs M/S BHAT]
[EXPORTS INDIA
ICS GUPTA BROSRAJEEV DAYAL 23-12-2022 |02-12-2022
(COMM)/1 [INDIA THROUGH
238/2022 [ITS MANAGING
PARTNER SH
PRABODH GUPTA
CS CANARA BANK VSSANJEEV CHOPRA 23-12-2022 [16-12-2022
(COMM)/1 JYOTI
237/2022
CS IAXIS BANK LTD VsDHARMENDER SINGH [23-12-2022 |02-09-2022
(COMM)/1 MOHAMMAD
236/2022 [SADIQ
OMP ISHVAKOO IMPEX|[USHA PANDEY 24-12-2022 |-----
(COMM)/7 PVT LTD Vs
2/2022 OUTLINE
SYSTEMS  INDIA|
PVT LTD
21 [MS PREETISOUTH- CS CIVICON HI TECH|Sudhanshu Kaushesh(P),[01-12-2022 |07-11-2022
IAGGARWAL GUPTA  [EAST (COMM)/1 [PVT LTD Vs
163/2022 [ENGINEERING
PROJECT INDIA|
LTD
CS IM/S RCPLIGAURAYV PURI(P), 01-12-2022 [19-11-2022
(COMM)/1 [LOGISTICS PVT)
164/2022 |[LTD Vs TEXMART]
CREATIONS PVT]
L.TD
ICS CANARA BANK Vs[Himanshu(P), 03-12-2022 [22-11-2022
(COMM)/1 MAHESH
160/2022 [SHARMA
CS IAMAN [TANVIR NAYAR(P), 06-12-2022 [13-10-2022
(COMM)/1 [ELECTRICALS
178/2022 [THROUGH SOLE
PROPRIETOR
AMAN KUMAR|




District

Case No. Petitioner NameAdvocate

CS
(COMM)/1
190/2022

VS Respondent
Name

M/S
[FABRICS
THROUGH ITS|
ONE OF THE]
PARTNERSSHRI

JINDALKULDEEP KUMAR(P),

Date

ofDate of e-

Registratio Payment o

n

12-12-2022

Court Fees

16-12-2022

CS
(COMM)/1
104/2022

Vs MAYANK GARG

IMUKESH GOYALAshok Kumar(P),

14-12-2022

00-12-2022

CS
(COMM)/1
106/2022

PWR ASSOCIATES
ADVOCATES AND
CONSULTANTS Vs
IMITTAL IRON|
AND STEEL

TTISHA GULATI(P),

15-12-2022

13-12-2022

CS
(COMM)/1
107/2022

INDIA
LIMITED Vs
BHARDWAJ
TALWAR

PRIVATE
MR|

OPPLE LIGHTINGATUL KUMAR(P),

15-12-2022

12-12-2022

CS
(COMM)/1
200/2022

M/S Y
SOLUTIONS
PVILTD Vs M/S
QUASAR  MEDIA|
PRIVATE LIMITED)|

AXIS[TAPAN KUMAR JHA(P),

16-12-2022

13-12-2022

CS
(COMM)/1
209/2022

INDIA
LIMITED \E
SUMIT CHAUHAN

PERNOD RICARD|SHIPRA
PRIVATECHOUDHRY(P),

17-12-2022

23-00-2022

CS
(COMM)/1
220/2022

M/S
TEXTILE
MTHROUGH
PROPRIETOR
JANSAR AHMAD,

ITS

INDIAN|NASIR AZIZ(P),

21-12-2022

10-12-2022

CS
(COMM)/1
239/2022

IMUSARRAT BANO
Vs APEX TRADING
COMPANY

SHAKEEL AHMED(P),

24-12-2022

10-11-2022

CS
(COMM)/1
240/2022

TANEJA
COMPLETE HOME
SOLUTION PVT]
LTD

GALAXY LITES VSGURMEET

SINGH]
AHUJA(P),

24-12-2022

10-12-2022

22

IMS NIRJA BHATIA

SOUTH-
EAST

CS
(COMM)/1
166/2022

KLJ
LIMITED Vs SREE
DRG VINYLS
INDUSTRIES

ORGANICJYOTI SHARMA(P),

01-12-2022

09-9-2022

EXECUTIO
IN
(COMM)/3
h2/2022

IM/S

LTD Vs MITHUN|
KUMAR MANDAL

KOTAKRAJEEV
IMAHINDRA BANK[RANJAN(P),

KUMAR|

17-12-2022

10-11-2022

EXECUTIO
IN
(COMM)/3
130/2022

PAYMENT
SERVICE LTD Vs
RAJESH KUMAR

SBI CARDS ANDIKIRTY AGARWAL(P),

09-12-2022

12-11-2022




Date ofDate of e-
Registratio Payment o
Court Fees

Case No. Petitioner NameAdvocate
VS Respondent
Name n

District

CS
(COMM)/1
208/2022

IM/S HILTI INDIA|
PVT LTD \E
JAIVAT
CONSTRUCTION
PVT LTD

ARVIND SHARMA(P),

17-12-2022

22-07-2022

CS
(COMM)/1
165/2022

UCO BANK Vs
SMARTPUNK
CELLULAR
LTD

PVT]

AJAY SHARMA(P),

01-12-2022

10-10-2022

CS
(COMM)/1
206/2022

RIYA
ENGINEERING
THROUGH
IMANOJ MISHRA|
Vs GURU NANAK]

Sahista Aslam(P),

17-12-2022

26-03-2022

CS
(COMM)/1
186/2022

HOUSING
DEVELOPMENT
FINANCE
CORPORATION
LTD Vs VAIBHAV|

KARNAIL SINGH(P),

09-12-2022

13-09-2022

CS
(COMM)/1
171/2022

CANARA BANK VS
M/S JANT
INDUSTRIES

Himanshu(P),

03-12-2022

22-11-2022

CS
DJ/1044/2
022

SUNIL SETH Vs
IVINOD KUMAR

PRANAV KUMAR(P),

05-12-2022

22-10-2022

CS
(COMM)/1
177/2022

ICPS
ENGINEERING
PRIVATE LIMITED
Vs AJAY|
CONSTRUCTION

IAnkush Bhardwaj(P),

06-12-2022

09-11-2022

CS
(COMM)/1
184/2022

SANJEEV ARORAKAILASH CHANDRA(P),

PROP OF M/S RAJ]
TIMBER TRADERS|
Vs  HARVINDER
SINGH SAHNI

08-12-2022

12-09-2022

CS
(COMM)/1
221/2022

CANARA BANK Vs
SH PANKAJ
IMALHOTRA

JEEWAN
[GUPTA(P),

PARKASH]

21-12-2022

06-12-2022

CS
(COMM)/1
195/2022

DELHI SIGNAGE
Vs NEW SPICE
SOLUTIONS PVT
LTD

IMANOJ
SHISHODIA(P),

KR,

14-12-2022

09-12-2022

CS
(COMM)/1
211/2022

M/S ZIP)
EMPORIUM VS
M/S  GENUINE
INTERNATIONAL

AMIT SWAMI(P),

17-12-2022

28-03-2022

EXECUTIO
IN
(COMM)/3
139/2022

BAJAJ FINANCE
LTD Vs YASH
INIDHI MEHTA

PRAVESH DUHAN(P),

17-12-2022

06-12-2022




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

CS STATE BANK OFDHARMENDRA 15-12-2022 [12-12-2022
(COMM)/1 [INDIA VSSINGH(P),
108/2022 |[CHANDAN SINGH|
INEGI
OMP POONAM BASISTAYitin Singh(P), 17-12-2022 [13-12-2022
(COMM)/6 [Vs KOGTA|
8/2022 FINANCIAL INDIA|
LTD
CS SPJ CARGOAryan Arora(P), 17-12-2022 |08-09-2022

(COMM)/1 [PRIVATE LIMITED
207/2022 [Vs KAMDHENTU]
FOODS

ICS DIGITAL RADIOMONAHORAN V.V.(P), [17-12-2022 [09-12-2022
(COMM)/1 [DELHI

210/2022 |BROADCASTING
LTD Vs MODE|

IADVERTISING
ICS SUNIL TANWANISANKET AGARWAL(P), [24-12-2022 [24-12-2022
(COMM)/1 Vs ANURAG|

241/2022 |CHAWLA

EXECUTIOANJ TURNKEY[Pranay Chitale(P), 10-12-2022 [16-12-2022
IN PROJECTS PVT]
(COMM)/3[LTD Vs  RINA|
h3/2022 [SINGH

PROPRIETOR OH
CS [ESCORTS KUBOTAIAKSHAY 19-12-2022 |09-12-2022
(COMM)/1 [LIMITED VsSRIVASTAVA(P),
215/2022 |ASHOK KUMAR

OMP ALK IAbhinav Anand(P), 23-12-2022 [20-12-2022
(COMM)/7 ENTERPRISES Vs
1/2022 IAPARNA GAUTAM

23 |SH. RAJESH KUMARSOUTH- INTL

SINGH EAST
24 [SH. SANJAY SHARMA-EAST CS COMM|CANARA BANK VS.[ESHU CHAUDHARY 10-12-2022 |09-12-2022
il INO. IM/S AXIS
noo/2022 [ENTERPRISES
THROUGH PROP,
RAJNI
25 [SH. CHANDRAIEAST ICS COMM.Canara Bank VgEshu Chaudhary 20-12-2022 |09-12-2022
SHEKHAR, DISTRICT] 103/22 IMukesh & Ors
JUDGE, COMMERCIAL
ICOURT-02




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Registratio Payment o

n

Court Fees

ICS COMM .Canara Bank VgEshu Chaudhary 20-12-2022 (08-12-2022
104/22 Ridhi enterprises
26 [MS. BARKHA GUPTA,|North-East [EX(COMM [HDB FINANCIALDEEPANKUR SONDHI [02.12.2022 [COURT
IDISTRICT JUDGE, -176/2022 [SERVICES LTD V§ FEES NOT]
(COMMERCIAL IMOHD ANAS [FILED
ICOURT)
EX(COMM [KOTAK IROHIT BOHRA 02.12.2022 |COURT
-177/2022 [MAHINDRA FEES  NOT]
PRIME LTD VS [FILED
IAMEER HASAN|
IANSARI & 1
OTHERS
EX(COMM HDFC BANK LTD.SANJEEV KUMAR 02.12.2022 |COURT
-178/2022 [VS DEV ANAND FEES NOT]
[FILED
EX(COMM HDFC BANK LTD.AMITA KUMARI 05.12.2022 |COURT
-179/2022 [VS MOHD FEES NOT|
HASHIM [FILED
EX(COMM HDB FINANCIAIDEEPANKUR SONDHI [05.12.2022 |COURT
-180/2022|SERVICES LTD VS| FEES  NOT]
HAJI MOHD IFILED
SULEMAN AND
ORS
EX(COMM HDB FINANCIADEEPANKUR SONDHI [05.12.2022 |COURT
)-181/2022 [SERVICS LTD VS FEES  NOT]
JAI [FILED
CONSTRUCTION
EX(COMM HDB FINANCIALDEEPANKUR SONDHI (05.12.2022 [COURT
-182/2022|SERVICES LTD VS| FEES NOT]
IMOHD MANAZIR| [FILED
IAND ORS
ICS(COMM)ATUL JAIN VS MS.RAKHI KAPOOR 08.12.2022 |COURT
-133/2022 REEMA JAIN & 1 FEES FILED
OTHERS OFFLINE
ON

04.11.2022




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Registratio Payment o
n Court Fees

ICS(COMM)M/S ARSHANSSHAHEED AHMAD 12.12.2022 |COURT
-134/2022 [HANDLOOM FEES FILED
INDIA THROUGH OFFLINE
ITS PROPRIETOR| ON
IMOHD. ISHTIYAQ 27.07.2022
IVS R K G TRADING]
COMPANY & 1
CS(COMM)M/S ARSHANSHAHEED AHMAD 12.12.2022 |COURT
-135/2022 [HANDLOOM FEES FILED|
INDIA THROUGH OFFLINE
ITS PROPRIETOR] ON
IMOHD. ISHTIYAQ 27.07.2022
VS R K G|
INDIISTRIES & 1
EX(COMM [HDFC LIMITED VSSANJEEV KUMAR 12.12.2022 |COURT
-183/2022 [RAHUL FEES NOT]
CHOUDHARY FILED
EX(COMM [KOTAK IANMOL SRIVASTAVA j12.12.2022 |COURT
-184/2022 MAHINDRA BANK FEES NOT]
LTD. VS AMIT] FILED
KUMAR
EX(COMM [KOTAK ANMOL SRIVASTAVA [12.12.2022 [COURT
-185/2022 MAHINDRA BANK FEES NOT]
LTD. VS MOHIT FILED
BHATI
EX(COMM [KOTAK ANMOL SRIVASTAVA [12.12.2022 |COURT
-186/2022[MAHINDRA BANK] FEES NOT]
LTD. VS SUSHMA| FILED
CHAUHAN
ICS(COMM)|CANARA BANK VSANKUR AGGARWAL  [15.12.2022 |COURT
-136/2022 [NEHA TOMAR FEES FILED
OFFLINE
ON
07.12.2022
CS(COMM)M/S BHAVANINEELAM KUMARIh5.12.2022 [COURT
-137/2022 [CLOTHING VS M/SMALIK IFEES FILED|
IA.N. HOSIERY OFFLINE
ON
27.09.2022
EX(COMM MS V K JAIN AND|ISHIVENDER VISHWAS [16.12.2022 |COURT
)-187/2022 |SONS VS SH| FEES NOT]
INEERAJ JAIN FILED




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o
Name n Court Fees

EX(COMM HDFC BANK LTD.,| RAJEEV KUMAR[16.12.2022
-188/2022[VS RAKESH[RANJAN FEES NOT|
IANANG PAL IFILED
EX(COMM M/S BAJAJIPRAVESH DUHAN 16.12.2022 |COURT
)-189/2022 [FINANCE FEES NOT]
LIMITED VS NEXA IFILED
INTERPRISES & 1
OTHERS
EX(COMM M/S KOGTAA R A VIKRAM SHUKLAf16.12.2022 |COURT
-190/2022[FINANCIAL INDIA| FEES  NOT]
LIMITED VS FILED
IANKUR DEV & 1
OTHERS
EX(COMM [HDFC BANKIMANISH SHANKARf16.12.2022 |COURT
-191/2022 [LIMITED VSVERMA FEES NOT]
REKHA SINGH IFILED
EX(COMM M/S BALAJIDALVINDER SINGH 16.12.2022 |COURT
)-192/2022 [ENTERPRISES & 1 FEES NOT]
OTHERS VS M/S T IFILED
R SAWHNEY]
IMOTORS PVT LTD.
EX(COMM M/S BALAJIIDALVINDER SINGH 16.12.2022 |COURT
-193/2022 [ENTERPRISES FEES  NOT]
THROUGH ITS] IFILED
PROPRIETOR MR,
IABHISHEK
IAGGARWAL & 1
OTHERS VS M/S T
EX(COMM AU SMALLJRAJIV RANJAN 20.12.2022 |COURT
-194/2022 [FINANCE BANK FEES  NOT]
LIMITED VS IFILED
PHOOL KUMAR
EX(COMM [THE BSES|[PRASHANT KUMARf]2.12.2022 [COURT
-195/2022 [YAMUNA POWER[SHARMA FEES NOT]
LTD VS KAMLESH IFILED
EX(COMM [THE BSES|PRASHANT KUMAR[]22.12.2022 [COURT
-196/2022 YAMUNA POWERSHARMA FEES NOT|
LTD VS RANJEET IFILED




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Registratio Payment o

n

Court Fees

EX(COMM [HDB FINANCIALIDEEPANKUR SONDHI [22.12.2022
-197/2022 [SERVICES LTD VS FEES NOT]
INADEEM  KHAN| FILED
IAND ORS
27 |SH. BRIJESH KUMARSHAHDAR [CS IM/S MITTALUSUBHASH CHANDRA|03-12-2022 [30-11-2022
IGARG, DISTRICTA (COMM)/6 [FABRICS PVT LTD|LOCHAKIA(P),
JUDGE, COMMERCIAL| 73/2022 [Vs M/S NAVEEN|
ICOURT GARMENTS
CS [KAMLESH REENA DHAWAN(P), [13-12-2022 [25/11/2022
(COMM)/6 PROPRIETOR OF
85/2022  [M/S ADCARE]
IMEDIA Vs LIZA
SAHOO
CS UCO BANK VS AJAY SHARMA(P), 13-12-2022 |08/12/2022
(COMM)/6 [PINKVILLA
88/2022 [BOUTIQUE
PROPRIETOR MS
[HARSH ARORA
CS IM/S SUNILJAMIT CHAWLA(P), 13-12-2022 [09/12/2022
(COMM)/6 TRADERS Vs M/S
86/2022 |[RR PACKING|
POINT
CS IADITYA JAIN HUFCHETAN RAI WAHI(P), 14-12-2022 [28/11/2022
(COMM)/6 PROPRIETOR OF
00/2022 [MS CONTRA|
PACKAGING
THROUGH ITS
KARTA MR
ADITYA JAIN V.
CS SOUTH  INDIANJARUN KUMARf15-12-2022 |02/12/2022
(COMM)/6 BANK Vs MANISH|ISHUKLA(P),
04/2022 [KUMAR
CS BANSAL TRADINGAMIT GROVER(P), 15-12-2022 |01/12/2022
(COMM)/6 COMPANY Vg
03/2022 [GAURAV JEANS
CS IDBI BANK LTD Vs[VIVEK KUMAR(P), 17-12-2022 [21/11/2022
(COMM)/7 [PANKAJ SHARMA
03/2022




District

Case No. Petitioner NameAdvocate

VS Respondent

Name

Registratio Payment o

n

Court Fees

CS IDBI BANK LTD VS[VIVEK KUMAR(P), 17-12-2022 |21/11/2022
(COMM)/7 HEENA PASHA
04/2022
CS CANARA BANK VslKalpana(P), 17-12-2022 |05-12-2022
(COMM)/7 [SH PRADEEP]
01/2022 [KUMAR PROP|
[PANCHAL
ELECTRICALS
CS CANARA BANK VslKalpana(P), 17-12-2022 |05/12/2022
(COMM)/7 [SH RAKESH|
00/2022 [CHHOKAR PROP
M/S BALAJ]
ENGINEERING
CS UCO BANK VS AJAY SHARMA(P), 17-12-2022 |08/12/2022
(COMM)/7 INOOR BEAUTI
07/2022 [PARLOURPROP
IMRS NAZRA BANO
CS IM/S ANITARAHUL SHARMA(P), [i7-12-2022 |02-12-2022
(COMM)/7 TRADERS
02/2022 [THROUGH
IABHISHEK
IAGARWAL Vs M/S
KAAMDHENU
COTOTTR AND)
CS SSG PHARMAJPRAKHAR SHARMA(P), [21-12-2022 [07/06/2022
(COMM)/7 [PRIVATE LIMITED
19/2022 [Vs K S FOOD|
PRODUCT
CS IM/S SBCADITYA KUMAR[21-12-2022
(COMM)/7 MINERALS  PVIYADAV(P),
23/2022 [LTD Vs M/S RUBY|
INFRATRADE AND
IANR
CS IMANMOHAN RANJIT SINGHJe2-12-2022 [12/12/2022
(COMM)/7 SINGH Vs M/SJUNEJA(P),
24/2022 |REAL TOUCH AND]
ORS
CS PRADEEP KUMAR[Vikas Kumar Bhatia(P), [24-12-2022 [16/12/2022
(COMM)/7 [Vs TARAASHA|
33/2022 [CREATIONS PVT]
LTD




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o
Name n Court Fees

IMS. SUKHVINDER| CS [EASTERN 01.09.2022 [22-12-2022
IKAUR, DISTRICTA (COMM)/7 HEALTHCARE Vs
JUDGE, COMMERCIAL| 27/2022  [SUN LIFE
ICOURT SCIENCES PVT
LTD AND ANR
CS HARISH KUMARISACHIN WADHWA(P), [23.09.2022 [09-12-2022
(COMM)/6 WADHWA V§

78/2022  [BASANT KUMAR

CS IATUL Sandeep Kumar(P), 10.11.2022 |02-12-2022
(COMM)/6 MARKETING
72/2022  [DIVINE Vs

IMAHAGUN REAL
ESTATE PRIVATE

LIMITED
CS IDBI BANK LTD VSVIVEK KUMAR(P), 21.11.2022 |02-12-2022
(COMM)/6 NEERU THAKUR
71/2022
CS IM/S OM|Kuldeep kumar(P), 02.12.2022 |08-12-2022

(COMM)/6 ENTERPRISES
77/2022 [THROUGH ITS]
SOLE
PROPRIETOR
SHRI RAJENDRA|

SINGH BRIJWASI
AVAS] M/S ARISHI]
CS CANARA BANK VsDEEPAK 05.12.2022 [23-12-2022

(COMM)/7 [SAKSHAT BHARDWAJ(P),
32/2022 [ENTERPRISES

CS HERTZ INEERAJ GOGIA(P), 01.12.2022 [15-12-2022
(COMM)/6 [CONTROLS INDIA|
97/2022  [PRIVATE LIMITED
Vs MANOJ KUMAR|

CS IM/S JAI LADDURAHUL SHARMA(P), [13.12.2022 [22-12-2022
(COMM)/7 [GOPAL LLP Vs M/S
26/2022 [SIDHI GARMENTS




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Registratio Payment o

n

Court Fees

CS IM/S SKYITENDER KUMAR[13.12.2022 [19-12-2022
(COMM)/7 TECHNOLOGIES [YADAV(P),
11/2022  [Vs SH AKHIL JAIN
CS PARAS EXPORT VslAditya Jain(P), 06.07.2022 [23-12-2022
(COMM)/7 |[OM COLLECTION
131/2022
29 [SH. SURENDER S.Shahdara |[CS [UNION BANK OFRAVI KUMAR(P), 14-12-2022 [19-09-2022
[RATHI (COMM)/6 [[INDIA Vs
02/2022 [MAHAKAR SINGH
PROP OF M/S|
SUNITA
[ENTERPRISES
CS OP AND SONSMANJU JAIN(P), 06-12-2022 |01-11-2022
(COMM)/7 TRADERS PVT]
10/2022 [LTD Vs GANESH|
LAKHOTIA PROP
OF SUMITRA
CREATIONS
CS [UNION BANK OFARUN KUMARP1-12-2022 [15-11-2022
(COMM)/7 [NDIA Vs MADHU |[SHUKLA(P),
20/2022
CS JAGMOHAN IVIJAY KUMAR(P), 16-12-2022 [19-11-2002
(COMM)/6 [SAPRA Vs
09/2022 [SWAPNIL AERON
CS PUNJAB SUBODH KUMAR(P), [17-12-2022 [23-11-2022
(COMM)/7 INATIONAL BANK]
00/2022 Vs MR
IMADHURAJ
CHOUDHARY
CS PUNJAB AND|Saurabh George(P), 20-12-2022 [25-11-2022
(COMM)/7 [SIND BANK Vs MR|
14/2022 [RAJNEESH
KUMARMRS
UYOTI




Case No. Petitioner NameAdvocate
VS Respondent
Name

District

Registratio Payment o
n Court Fees

CS CANARA BANK VsDEEPAK 15-12-2022 |05-12-2022
(COMM)/6 [SOMA BHARDWAJ(P),
06/2022 [ENGINEERING
CS CANARA BANK Vs[DEEPAK 15-12-2022 [02-12-2022
(COMM)/6 [SMS INDUSTRIES BHARDWAJ(P),
05/2022
CS \% J CRANESJASPREET SINGH(P), [21-12-2022 [02-12-2022
(COMM)/7 [PRIVATE LIMITED
21/2022 |Vs RUSA|

ENTERPRISES

PRIVATE LIMITED
CS SANJAY JAIN VsMohit Khanna(P), 16-12-2022 |05-12-2022
(COMM)/6 [PRAVEEN
08/2022 |AGGARWAL
CS CENTRAL BANKKAMALJIT SINGH|22-12-2022 |01-12-2022
(COMM)/7 [OF INDIA Vs M/SRANOT(P),
25/2022 [A SINDUSTRIES
CS CANARA BANK Vs[Kalpana(P), 20-12-2022 |02-12-2022
(COMM)/7 MS RUNA|
13/2022  |DEVIPROP M/S

SURAJ INCENSE]

HOUSE
IMISC IM/S BIRLAJAnil Kumar(P), 20-12-2022 (01-12-2022
DJ/860/20[PUBLICATION
22 PVT LTD Vs M/S

INEW RAMA|

PUBLICATION

IAND

IDISTRIBUTORS

RECND AND QRS
CS IMAPS CREATIONISAMRIDHI(P), 21-12-2022 [12-12-2022
(COMM)/7 [PRIVATE LIMITED
22/2022 Vs TEXMART]

CREATIONS PVT]

LTD




District Case No. Petitioner NameAdvocate
VS Respondent Registratio Payment o
Name n Court Fees

IMISC BANK OF BARODA[SUNIL KUMAR(P), 24-12-2022 [12-12-2022

DJ/864/20|Vs NEELAM
22 RUSTOGI
CS CANARA BANK VSSANJEEV CHOPRA(P), [24-12-2022 [21-12-2022
(COMM)/7 [SONU
134/2022
IMISC IM/S AMAN]|Pulkit 19-12-2022 [20-12-2022
DJ/859/20 [INTERNATIONAL
22 Vs M/S KIRAN|
ENTERPRISES
IMISC UKS KITCHEN|Anil Kumar 15-12-2022 [12-12-2022
DJ/8/2023 WARE V§
IAASHERYA
[ELECTRONIC AND
TRADERS
30 [MS. SAVITA RAO Shahdara |[CS [EASY TRIPIGAGAN KATARIA(P), |02-12-2022 [01-12-2022

(COMM)/6 [PLANNERS Vs M/S
75/2022  [PULSE EVENTS
IAND WEDDINGS
THROUGH ITS
PROPRIETOR MR|

SUNNY
SARARIAT
CS CANARA BANK VsDEEPAK 12-12-2022 [2-12-2022

(COMM)/6 YUVRAJ  SINGHBHARDWAJ(P),
81/2022 |PANCHAL

CS SVB BEARINGSPRADEEP KUMAR(P), [12-12-2022 [11-12-2022
(COMM)/6 [PVT LTD Vg
80/2022 [RANVIKAUTOCO
IMPONENTS PVT]
LTD

CS IM/S SWASTICKIRAJEEV GAUR(P), 12-12-2022 [12-12-2022
(COMM)/6 TRADING

79/2022  |COMPANY Vs M/S
INUCLEUS
SATELLITE




District

Case No.

Petitioner Name
VS Respondent
Name

Advocate

Registratio Payment o

n

Court Fees

CS UCO BANK VS AJAY SHARMA(P), 13-12-2022 [8-12-2022
(COMM)/6 MANIT
89/2022 [INTERNATIONALP|
ROPRIETOR
DINESH JAIN
CS ANUJ PRINTERS[Arpit Sharma(P), 17-12-2022 [15-12-2022
(COMM)/7 Vs AMIT MITTAL
08/2022
CS IM/S ARVEVISHESH VERMA(P), [21-12-2022 [19-12-2022
(COMM)/7 [DIGITAL MEDIA|
18/2022 [PVT LTD Vs M/S
TRELL
EXPERIENCES
PVT LTD
31 |SH. GURDEEP SINGH,North-West [911/22 SHREE RAM|GAURAV MEENA 12/01/22 11/23/22
IDISTRICT JUDGE TIMBER VS AFIG|
(COMMERCIAL) INTERIOR  AND
CIVIL
CONTRACTOR
012/22 RAJENDRA IGAURAV MEENA 12/01/22  [11/23/22
CHEMICALS VS
GANPATI
CHEMICAL AND|
IANR
013/22 ARUN AGARWALVIKRANT ARORA 12/01/22 11/18/22
VS IMRAN|
UEELANI
014/22 ARUN AGARWAILVIKRANT ARORA 12/01/22 11/18/22
VS AMRIT BANSAL
015/22 GURSONS KULDEEP SINGH 12/01/22 05/24/22
TECHNOLOGIES
IVS R K TRADERS




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

016/22 DEVANS MODERN|SHAILENDER KUMAR [12/01/22
BREWERIES VS
KAVITA SHARMA

10/31/22

017/22 DEVANS MODERNSHAILENDER KUMAR [12/01/22 10/31/22
BREWERIES VS
SAJJAN KUMAR

018/22 HOUSING IAVINASH SINGH 12/02/22  |09/13/22
[DEVELOPMENT
FINANCE VS|
GAURAV MALIK

019/22 HOUSING RAJIV TRIVEDI 12/02/22  |07/22/22
DEVELOPMENT
FINANCE V§)
SHASHI SAROHA

020/22 IANYA ENT EXIM[SANJEEV SONI 12/03/22  12/01/22
PVT VS HORIZON|
GLOBAL LTD

021/22 BANSAL TRADINGIASHISH KAPOOR 12/03/22  |09/08/22
COMPANY VS
RAVI HANDA

022/22 CP CENTURYMAYANK MAINI 12/05/22  [11/25/22
[HARDWARE VS
CENTURY 21
TOWN PLANNERS
PVT

023/22 ZONSE  GLOBALKARAN KATARIA 12/06/22  11/30/22
PVT LTD VS RUBY|
ENT




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

024/22 SHAH TCIGULSHAN KUMAR 12/06/22  [12/09/22
[DISTRIBUTION
LLP VS DONAS
DRUG
PHARMACEUTICA
LS

025/22 ROHIT SHAH VSKESHAV GARG 12/06/22  |09/23/22
VALECHA
ENGINEERING
LTD

026/22 IMOHNA INFINITYMOHIT KAUSHIK 12/06/22  [10/29/22
VS SHRI BABOSA
TRADERS

027/22 INDU BANSAL VSABHISHEK KAUSHIK [12/09/22 [12/07/22
IAPRA  BUILDERS

LTS

028/22 PUMA SE VS RASAIGAUTAM BHASIN 12/09/22  |12/06/22
INDUSTRIES

029/22 KLAS PRODUCTSROHAN NAGPAL 12/12/22 12/06/22
PVT LTD VS SBI
GENERAL
INSURANCE CO
LTD

030/22 OM METAL VS MBBIRENDER SANGWAN [12/12/22 12/07/22
[ENTERPRISES

031/22 B WARERAJEEV KUMAR 12/13/22 12/12/22
HOUSING AND]
TRADING LTD VS
JAY ACE
TECHNOLOGIES
LTD




Date ofDate of e-
Registratio Payment o
Court Fees

Petitioner NameAdvocate
VS Respondent
Name n

Case No.

District

032/22

BALAJI STEEL VS
PADMAVATI
EXPORTS

HARSHIT SHARMA

12/14/22

12/07/22

033/22

SHASHI VS THE
INEW INDIA|
IASSURANCE

B N GAUR

12/15/22

12/14/22

034/22

IM/S INVENTION|
INDIA VS EXPORT]
CREDIT
GURANTEE

KHUSHBOO SINGH

INARESH THANAI AND|

12/15/22

12/05/22

035/22

SHRI VIRAT]
LAMPARK V§
PRINCE
ENTERPRISES

RAJIV SINGH PILANIA

12/15/22

12/09/22

036/22

RCV INFOTECH VS
IM/S PAYA STORE
LLP

VISHWENDRA VERMA

12/15/22

12/21/21

037/22

RSPL HEALTH|
PVT LTD VS
[KIRAN VERMA

AMIT KUMAR SAHU

12/16/22

12/14/22

038/22

M/S
TRADING
COMPANY VS M/S
NEWTRON INDIA
ELECTRONIC PVT]
LTS

POOJA

SHARVAN KUMAR

12/16/22

12/02/22

039/22

ATPL. ZORRO PVT]
LTD VS RIJITA|
IAND ANR

KARTIK DABAS

12/16/22

12/10/22




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

040/22 SHREE SHIVIRAJ KUMAR RATHORE 12/16/22
SHAKTI

ENTERPRISES VS
GIRI INDUSTRIES

12/15/22

041/22 ' 1 INFOTECH PVTIRAJESH GOGNA 12/16/22 12/12/22
LTD VS|
ERASMITH
TECHNOLOGIES
PVT

042/22 IM/S AIPL ZORRO[KARTIK DABAS 12/16/22 12/10/22
PVT LTD VS|
IASHISH SINGLA

043/22 IM/S AIPL ZORRO 12/16/22 12/10/22
PVT LTD VS|
AKHTAR NAWAZ

KHAN

044/22 CAROLUS SANDEEP YADAV 12/16/22 11/16/22
CLOTHING VS|
SHALINI SHARMA

045/22 CANARA BANK VSICHITRA MALHOTRA  [12/16/22 12/01/22
IM/S GANAPATI
PAPERS

046/22 CANARA BANK VSISUSHIL KUMAR 12/16/22  [11/15/22
IASHISH ENERGH,
INOVATION PVT]
LTD

047/22 CANARA BANK VSSUSHIL KUMAR 12/16/22 11/15/22
SAHIL SHARMA




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

048/22  [UCO BANK LTD VSl S CHAUHAN 12/16/22
M/S VERMA
CLINIC

12/09/22

049/22 [UCO BANK LTD VS S CHAUHAN 12/16/22 12/09/22
IM/S RED ROSE
ENTERPRISES

050/22 [UCO BANK LTD VS[[ SCHAUHAN 12/16/22 12/09/22
M/S SWATT]
DIGITAL PHOTO|
STUDIO

051/22 [UCO BANK LTD VS SCHAUHAN 12/16/22 12/09/22
IM/S TECHBIT]
INFOTECH
TECHNOLOGIES
ORS

052/22 INARESH SACHIN VATS 12/17/22 12/12/22
THUKRAL VS|
SUSHIL ARORA

053/22 SAINT SUNEET KUMAR 12/17/22 12/13/22
[ELECTRONICAL
IWORKS VS PW D

054/22 ICICI BANK LTDRAHUL CHAUHAN 12/17/22 11/01/22
VS KANCHAN|
JAISWAL

055/22 ICICI BANK LTDRAHUL CHAUHAN 12/17/22 11/01/22
VS KHUSRAJ
HAUISAIN




Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

Case No.

District

056/22

ICICI BANK LTD
VS RINKLE KAUR|
INAYT

RAHUL CHAUHAN

12/17/22

11/01/22

057/22

ICICI BANK LTD
VS DEEP|
IMEDICANS

RAHUL CHAUHAN

12/17/22

11/01/22

058/22

ICICI BANK LTD
VS 555 SAREE
[HOUSE

RAHUL CHAUHAN

12/17/22

11/01/22

059/22

ICICI BANK LTD
VS KEEP SAKE
PRODUCTS
IACCESSORIES

RAHUL CHAUHAN

12/17/22

11/01/22

060/22

ICICI BANK LTD
VS SALMAN KHAN

RAHUL CHAUHAN

12/17/22

11/01/22

061/22

ICICI BANK VS OM
UJI DUBEY

RAHUL CHAUHAN

12/17/22

11/01/22

062/22

M/S CLAY ROOTS
OVERSEAS  PVT]
LTS VS  M/S
EXCEED
CLOTHING

SACHIN KUMAR

12/20/22

12/19/22

063/22

SAM  SONIT IP
[HOLDING AND|
ANR V§
OWNER/PROP
INAGPAL ARMY|
STORE

INAVIN SWAIN

12/20/22

12/17/22




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

064/22 RSPL HEALTH|ANIL KUMAR SAHU 12/20/22
PVT LTD VS
KAMLENDRA

SHUKLA TRADING]

12/17/22

065/22 SIMTA CLEAR|VINAY KUMAR JHA 12/21/22 05/20/22
COATS PVT LTD
VS MOZART]
TMPEX PVT LTS

066/22 SM  INDUSTRIESAJAY KUMARfi2/21/22 11/25/22
VS JAYESH|PIPANIYA
IMETAL

067/22 SAROJ RANI VSJ C MAHINDROO 12/21/22 12/20/22
[TANEJA
HANDLOOM

068/22 IM/S GALAXIESANJAY DEWAN 12/21/22 12/07/22
IAGRITECH LTS VS
IVAJINDER SINGH

069/22 IVISHAL PIPES LTS|[VIKRAM KUMAR 12/23/22  [12/20/22
VS OM TRADING
COMPANY

070/22 IM/S AKARISIDHANT ANTIL 12/23/22  [12/20/22
EXCAVATORS VS
ALLTANCE
QUARRIES MINES
PVT LTD

071/22 SAYA AGROCHEMYJAGRITI JAIN 12/24/22  [12/14/22
PVT LTD VS
(UJJAWAL
BIOTECH
ORGANICS  PVT]
LTD




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

072/22 SHREE AMBIKAY L GHAHLYAN 12/24/22  [12/23/22
IMPEX LTD V§
SATISH KUMAR
32 [SH. VIRENDERNorth
BHATT, DISTRICT]
JUDGE (COMMERCIAL|
ICOURT)
33 [SH. PANKAJ GUPTA,SOUTH- CS COMM.STATE BANK OFARVIND GUPTA 06.12.2022 [21.11.2022
IDISTRICT JUDGEWEST 549/2022 [INDIA VS LRS. OF
(COMMERCIAL) LATE. SH. RAM
SINGH
CS COMM.HOUSING IAVINASH SINGH 07.12.2022 [15.06.2022
553/2022 [DEVELOPMENT
VS MUNISH
SARIN
CS COMM.HOUSING IAVINASH SINGH 07.12.2022 [15.06.2022
552/2022 [DEVELOPMENT
VS RAJAN KAUZA
CS COMM.M/S ALP SAFETYSYED NOORUGGAMA [13.12.2022 [08.04.2022
555/2022 |SECURITY VS M/S|
IMAGICAN IMPEX]
P. LTD.
CS COMM.|VIKRAM DIWAN[PUNEET SINGHAL 19.12.2022 |09.12.2022
562/2022 [VS M/S UNIQUE]
PHARMA
34 [SH. BHUPESHSOUTH- CS [HARVINDER Sh. JASPREET SINGH [23-12-2022 |05-12-2022
IKUMAR, DISTRICT|WEST (COMM)/5 [SINGH SETHI Vs
JDUGE, COMMERCIAL| 69/2022 [M/S ADHARY|
ICOURT-02 ENTERPRISES
CS DNV IMPORTS Vs{Sh. KUNAL RAWAT 23-12-2022 |07-12-2022
(COMM)/5 [KEE PROJECTS]
71/2022  [LTD
CS ADVANTAGE  Vs[Ms. Meenakshi Salarya [21-12-2022 [23-03-2021
(COMM)/5 NOVA NEW ERA|
68/2022 [EXPORTS PVT]
LTD.




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Date ofDate of e-
Registratio Payment o
n Court Fees

CS SH. MAYANKISh. INAYAT AHMED 20-12-2022 [Not filed
(COMM)/5 |GUPTA Vs M/S
65/2022 |ADITYA BIRLA|
[FASHION AND
RETAIL LIMITED
CS IANUPAMA SEN VsMs. JYOTI VERMA 20-12-2022 [25-11-2022
(COMM)/5 (GLOBAL TRADE
66/2022 [BAZAAR,
WEBECOM MEDIA
PV T LTD
CS IM/s REACH]Sh. Vaibhav Mahajan 19-12-2022 |08-11-2022
(COMM)/5 INTERNATIONAL
63/2022 [Vs RAJ KUMAR|
RANA
CS [DYNAMIC AIR[Sh. SHIVAM SHARMA [17-12-2022 [17-11-2022
(COMM)/5|AND SEA CARGO|
61/2022 [PVT LTD Vs
SAMRAT
PLYWOOD LTD
CS LOGICSERVE ISHIVANGI SINGH MS [15-12-2022 [02-12-2022
(COMM)/5 [DIGITAL PRIVATE
59/2022 [LIMITED Vs BLU|
SMART MOBILITY]
PRIVATE LIMITED
CS State Bank of IndiaSh. Arvind Gupta 07-12-2022 [21-11-2022
(COMM)/5 [Vs SUNDER LAL @
50/2022 [SUNDER LAL
GAHALWAT
CS State Bank of IndialSh. Arvind Gupta 07-12-2022 [21-11-2022
(COMM)/5 [Vs ABDULLAH
51/2022  [HAMIDI
CS DEVENDER Sh. RANDEEP PUDIR  |06-12-2022 [28-09-2022
(COMM)/5 [KUMAR Vs SHRI
us5/2022 [RAM GENERAL|
INSURANCE
COMPANY
LIMITED
35 [SH. RAKESH SYAL,/SOUTH- CS Canara Bank VsMamta Pal 02-12-2022 [23-11-2022
IDISTRICT JUDGE,WEST (Comm)/54M/s Sandhi Self]
ICOMMERCIAL COURT- /2022 Help Group & Ors
03
CS State Bank of IndiaArvind Gupta 06-12-2022 |01-12-2022
(Comm)/54[Vs. Mr. Mahak
7/2022 Singh




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

CS State Bank of IndialArvind Gupta 06-12-2022 |01-12-2022
(Comm)/54|Vs. Kamlesh

8/2022

Counter  [Sh. Nitin Sabharwal[Vishal Chhabra 22-12-2022 |08-12-2022
Claim Vs. Chesa Dental

130/22 Care Service Ltd.

CS State Bank of IndiaArvind Gupta 07-12-2022 [21-11-2022 &
(Comm)/55Vs. Mr.  AshoK 01-12-2022

/2022 Kumar

CS IM/s ALP SecurityfSyed Nooruzzama 13-12-2022 |08-04-2022
(Comm)/55(Services Vs. M/s
6/2022 'Yuantai
International
Supply Chain
IManagement  Pvi
CS Punjab NationalTushar Kukreja 14-12-2022 [16-11-2022
(Comm)/55[Bank Vs. Jyoti Tent]
8/2022 House & Anr.

CS IM/s D.R. FurnisherjAnil Kumar Jha 15-12-2022 [17-11-2022
(Comm)/56[Vs. M/s The Office
0/2022 Decore & Ors.

CS Wrapwell Rakesh Kumar 10-12-2022 |09-12-2022
(Comm)/56|Packaging Pvt. Ltd.
/2022 Vs V.D. Corporation|
Pvt. Ltd.

CS Shri Gulshan VermaSameer Dewan 23-12-2022 [22-12-2022
(Comm)/57(& Another Vs Smt,
0/2022 Sangeeta Sahani &
IAnother

CS Le Meuble OfficelSanjay Agnihotri 23-12-2022 (06-12-2022
(Comm)/57[Tech Pvt. Ltd Vs.
2/2022 Intermarc

CS Le Meuble OfficelSanjay Agnihotri 23-12-2022 (06-12-2022
(Comm)/57[Tech Pvt. Ltd Vs,
3/2022 IAbdiel Aircon




District Case No. Petitioner NameAdvocate Date ofDate of e-
VS Respondent Registratio Payment o
Name n Court Fees

Ex. IAxis Bank Ltd. Vs|Alok Shankar 19-12-2022
(Comm)/37[Sanjeeva Kumari
/2022 Sinha

10-12-2022

Ex. IAxis Bank Ltd. VsjAlok Shankar 10-12-2022 [19-12-2022
(Comm)/37[Pramod Kumarj
5/2022 Chaudhary

Ex. Bajaj FinancelAlok Shankar 19-12-2022 [19-12-2022
(Comm)/37|Limited Vs Vijay|
6/2022 [Kumar

Ex. IAxis Bank Ltd. VsjAlok Shankar 10-12-2022 [19-12-2022
(Comm)/37|Gajender Pal Singh

7/2022

Ex. IAxis Bank Ltd. Vs|Alok Shankar 20-12-2022 [20-12-2022
(Comm)/37|Sharad Sharma

8/2022

Ex. IM/s Bajaj Finance[Pravesh Duhan 21-12-2022 [21-12-2022

(Comm)/3 [Ltd. V/s Abhishek
80/2022  [Chhatwal & Ors.

Ex. [Equitas SmalljSuraj Chaudhary 17-12-2022 [17-12-2022
(Comm)/36[Finance Bank Ltd|
0/2022 Vs Nateshwar]

[Kumar & Anr

Ex. IM/s JBM TraingLokesh Verma 13-12-2022 [13-12-2022
(Comm)/33/Company Vs. P.B.
0/2022 Retails Pvt. Ltd.

Ex. Dhani Loans &Harpreet Singh Uppal  [16-12-2022 [16-12-2022
(Comm)/33|Service Vs. Sheetall
8/2022 [Kumari

Ex. Dhani Loans &Harpreet Singh Uppal  [17-12-2022 [17-12-2022
(Comm)/36(Service Limited Vs,
6/2022 IAmit Pal Singh




District

Case No. Petitioner NameAdvocate

[Ex.

VS Respondent
Name

[HDFC Bank Ltd. Vs

INaveen Sharma

Date

ofDate of e-

Registratio Payment o

n

17-12-2022

Court Fees

17-12-2022

(Comm)/36[Kamal Kumar
2/2022
Ex. AU Small FinancelAbid Ahmad 17-12-2022 [17-12-2022
(Comm)/36Bank Ltd. Vs S.P.
13/2022 [Tour & Travels
Ex. AU Small FinancelAbid Ahmad 17-12-2022 [17-12-2022
(Comm)/36[Bank Ltd. Vs Monu|
1/2022 & Ors
Ex. IM/s KotaklAbhishek Kaushik 13-12-2022 [13-12-2022
(Comm)/32[Mahindra Bank Ltd,
5/2022 Vs. Rajeev Sharma
Ex. IM/s KotaklAbhishek Kaushik 13-12-2022 [13-12-2022
(Comm)/32Mahindra Bank Litd.
7/2022 Vs. Pankaj Kumar &

JAnr.
Ex. IM/s KotaklAbhishek Kaushik 13-12-2022 [13-12-2022
(Comm)/32[Mahindra Bank Ltd.
8/2022 Vs. Komal Datta
Ex. Kotak Mahindra vs/[Ranjan & Company 16-12-2022 [16-12-2022
(Comm)/34/Komal Kaur
2/2022
Ex. HDFC Bank Vs/Ranjan & Company 16-12-2022 [16-12-2022
(Comm)/34[Kuldeep Singh
0/2022
Ex. HDFC Vs, AjayNaveen Sharma 17-12-2022 [17-12-2022
(Comm)/36[Trading Co.
/2022
Ex. IndusInd Bank|S.K. Mehta 17-12-2022 [17-12-2022
(Comm)/36[Limited Vs Palam
8/2022 Egg Sales




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Date

ofDate of e-

Registratio Payment o

n

Court Fees

2/2022

Ex. Kotak MahindraTanuj Agrawal 16-12-2022 [16-12-2022
(Comm)/34Bank Vs. Vinod|
1/2022 Kumar
Ex. SBI Cards VslPathak & Associates 16-12-2022 [16-12-2022
(Comm)/33|Sangeeta Bobal
/2022
Ex. SBI  Cards  VsPathak & Associates 16-12-2022 [16-12-2022
(Comm)/33|Sangeeta Bobal
9/2022
Ex. AU Small FinancefSandeep Sharma 17-12-2022 |17-12-2022
(Comm)/36[Bank Ltd. Vs
5/2022 IAbhishek
Ex. AU Small FinancefSanadeep Sharma 17-12-2022 [17-12-2022
(Comm)/36[Bank Ltd. Vs
5/2022 IAbhishek
Ex. Prem ShankarjArun Kumar Yadav 17-12-2022 [17-12-2022
(Comm)/36/Gupta Vs Siddhi
7/2022 Vinayak Steel Tubes

& Ors.
Ex. Prem Shankar/Arun Kumar Yadav 17-12-2022 [17-12-2022
(Comm)/36/Gupta Vs Siddhi
7/2022 Vinayak Steel Tubes

& Ors.
Ex. Axis Bank Ltd. Vs|Alok Shankar 17-12-2022 [17-12-2022
(Comm)/37|Shyam Sunder
0/2022
Ex. IAxis Bank Ltd. Vs|Alok Shankar 17-12-2022 [17-12-2022
(Comm)/37[Rajiv Batra
1/2022
Ex. Axis Bank Ltd. Vs|Alok Shankar 17-12-2022 [17-12-2022
(Comm)/37|Suraj Sadana




District

Case No. Petitioner NameAdvocate

VS Respondent
Name

Date ofDate of e-
Registratio Payment o
n Court Fees

Ex. IAxis Bank Ltd. VsjAlok Shankar 10-12-2022 [19-12-2022
(Comm)/36[Ram Krishna Ray

0/2022

Ex. IAxis Bank Ltd. VsjAlok Shankar 10-12-2022 [19-12-2022
(Comm)/37[Bhupinder Singh

13/2022

Ex. Kogta Financial (I)Ms. Manisha Baruah 13-12-2022 [13-12-2022

(Comm)/32]
9/2022

Ltd. Vs. Gopi Nath
& Others

Total
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